
 131.  Matters  under  Rule  37.0  JANUARY  29,  1980  President's’  Addyess  (M)  132

 2r.  SPEAKER:  I  am  studying  it.

 There  ४  r0  Privileges  Committee

 yet.  It  will  be  made  known  to  the

 House,  1  have  told  you  to  please
 wait.  Don’  take  any  more  time.

 Now  we  take  up  the  Motion  of

 Thanks  on  the  President’s  Address.

 2.  Indrajit  Gupta.

 SHRI  CHANDRAJIT  YADAV:

 What  happened  was:  yesterday  you
 were  not  there.  1  raised  the  matter
 that  the  time  should  be  extended  for

 this  debate.

 MR.  SPEAKER:  We  have  extended
 it  by  one  hour  to-day.  There  will
 be  no  lunch’  break  to-day.  Even

 yesterday.  Mr.  Yadav  you  were  pot

 here  I  requested  the  House  and

 appealed  to  the  House  that  if  they
 wanted  mvre  time,  I  woulq  extend
 it.  All  the  opposition  members  were

 agreeable,  So  ।  agreed.  Otherwise
 I  could  have  given  two  more  hours
 yesterday.

 SHRI  JYOTIRMOY  BOSU:  My
 submission  is:  why  shoulq  J.R.D.

 Tata  be  protected  like  this.

 MR.  SPEAKER:  Mr.  Bosu,  why  do
 you  want  to  waste  the  time  of  the
 House?  I  said  it  will  be  done  before
 the  2nd.

 SHRI  JYOTIRMOY  BOSU:  0  the
 2  the  House  will  adjourn,

 MR.  SPEAKER:  Doesn’t  matter....

 (Interruptions)  ।  know  the  urgency
 of  the  matter.  Now  you  have  5810
 it  ang  I  have  heard  it.

 SHRI  JYOTIRMOY  BOSU:  It
 shoulg  be  before  the  House  adjourns.
 Let  me  exercise  my  right.

 SHRI  ए.  o.  RANGA  (Guntur):
 How  can  there  be  a  dialogue  between
 a  Member  and  the  Speaker  on  ‘the
 fleoy  of  the  House?  Such  dialogues
 should  take  place  in  the  Chamber,
 -  -  Unterruptions).

 MR.  SPEAKER:  There  ३  r0  ques~
 tion  of  any.  special  treatment.

 Everybody  is  alike  before  the  House.

 Nobody  is  high  or  low.  2.  Bosu,  I

 have  heard  you,  1  have  talked  it

 over.  If  you  are  still  persisting,  all

 other  members  wil]  object  to.  it.

 Please  don’t  try  to  monopolise.  You

 are  against  the  monopoly  system.

 12.44  hrs.

 MOTION  OF  THANKS  or  7ष

 PRESIDENT'S  ADDRESS—Contd.

 MR.  SPEAKER:  Shri  Indrajit

 Gupta,

 Sसफ़ट  INDRAJIT  GUPTA

 (Basirhat):  The  President’s  Address

 has  tried  to  cover  ४  very  wide

 ground  no  doubt,  but  I  regret  to  find

 that  there  is  no  mention  whatsoever
 in  this  Address  of  two  very  important
 matters,  crucial  matters  ।  should

 say,  which  have  been  affecting  the

 politica]  life  of  this  country  for  a
 considerable  time  now.  One  _  15  the

 question  of  defections  ang  counter

 defections  which  have  corroded  the

 politica]  life  ang  political  standards
 of  this  country.  ।  5110प्रात  have

 thought  that  some  mention  would
 have  been  there  in  the  President’s

 Addre,  of  the  early  need  for  some

 anti-defection  legislation  which  has
 been  pending  for  a  large  number  of

 years  to  be  put  through.  But  there
 is  no  mention  whatsoeve,  about  it
 and  the  reasong  are  not  far  to  seek,
 because  it  seems  that  whichever  Party
 is  in  power  at  the  centre  likes  to  go
 slow  on  the  question  of  bringing  ४

 any  effective  anti-defaction  legicla-
 tion.

 It  may  be  that  this.  time  the  Gov-
 ernment  may  not  yet  be  in  a  position
 whatever  its  inclination  is,  to  dismiss

 out-right  from  the  Centre  those  State

 Governments  which  are  run  ०
 parties  which  are  not  the  same.  as
 those  of  the  Congress(I).  Therefore,
 Mr.  Yashpal  Kapur  and  other  people

 >

 are  on  their  peregrinations  through
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 out  the  country,  trying  to  organise
 defections  or  counter-defections  in
 order  to  bring  about  the  downfall  of

 some  of  the  State  Governments  from
 within,

 My  friend,  Shri  Ghani  Khan  Chau-

 dhuri  is  not  so  subtle;  he  is  a  very

 outspoken  person.  He  openly  dec-
 Jared  twice  that  the  left-front  Gov-
 ernment  in  West  Bengal  should  be

 thrown  into  the  Bay  of  Bengal.  I

 think  that  any  responsible  Minister

 who  makes  a  public  statement  like
 that  owes  an  apology  to  this  House.
 We  are  being  told  everday  by  the

 Ministers  that  they  are  not  prepared
 to  follow  in  the  footsteps  of  the  pre-
 vious  Janata  Government  which,  we

 also,  at  that  time,  opposed  when  they
 dismissed  outright  those  State  Gov-

 ernments  which  did  not  owe  allegi-
 ance  to  them,  Shri  Ghani  Khan

 Chaudhurj  has  openly  called  for

 throwing  out  the  Government  in  West
 Bengal  which  has  been  returned  with
 a  huge  majority.  Mr.  Yashpal  Kapur
 is  busy  touring  various  States  as  an
 unofficial  emissary  and  it  is  quite
 obvious  for  anybody  that  his  only
 job  and  purpose  is  to  organise  defec-
 tions  and  counter-defections.

 I  would  like  to  point  out  with  all

 modesty  that  today,  in  India,  it  is

 only  the  Leftist  Parties—the  C.P.L.,
 C.P.M.,  R.S.P..  Forwarqg  Bloc  and
 other  Leftist  Parties—which  cannot
 be  accused  of  indulging  in  this  game
 of  defection  and  counter-defection.
 You  will  not  be  able  to  show  me
 instances  of  प. ९5,  and  M.L.As.  be-
 longing  to  these  parties  who  can  he

 bought  and  sold  in  the  market  like
 the  commodity.  But,  regrettably,
 other  parties  are  all  prone  to  this
 disease.  And  therefore  I  wish  that
 the  President  had  highlighteg  this
 matter  and  emphasised  the  necessity
 for  an  early  Anti-Defection  Bill.
 But,  it  म  not  there.  The  second  issue
 which  has  not  been  mentioned  at  all
 is  the  need  for  restructuring  the  elec-
 ti  system.  ऑ  t  country:

 Sir,  in  the  1977  छाह्लींठाा --नं  ti
 ‘the  Congres,  Party  hag  not  split  and
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 it  had  not  divideqd  into  छ
 ang  Congress(U)  at  that  time—they
 won  115  seats  in  this  House  having
 secured  about  35  per  cent  of  the  totall

 votes  cast.  This  time,  with  an  increase

 of  only  8  per  cent—approximately  8

 per  cent—of  the  votes  which  they
 have  polled  over  85  per  cent  they
 have  registered  an  almost  three

 hundred  per  cent  increase  in  the

 number  of  seats.  Do  you  consider

 this  to  be  a  fair  system  of

 voting?  It  does  not  apply  only  te

 one  party.  It  applies  to  everybody;
 it  applies  to  all  the  States  also.  It

 May  go  against  a  certain  party  in  one

 place  against  another  party  in

 another  place.  Only  the  systema
 of  proportional  representation
 which  ४  there  in  so  many  other

 countries  which  are  supposed  to  be

 democratic  countries,  is  good  which

 they  follow.  France  follows  the  pro-

 portional  representation  system.

 Recently  we  have  been  hobnobbing
 with  a  very  high  level  delegation  led

 by  the  French  President  with  which
 we  want  to  collaborate  on  many
 technical,  eeconomic  and  commercial

 matters,  Why  not  borrow  something
 from  them  from  their  Parliamentary
 system  also?  They  have  got  the

 system  of  proportional]  representa-
 tion.  Here,  in  any  election,  ४  twoor
 three  per  cent  of  votes  go  this  way
 or  that  way,  it  may  mean  a  complete
 landslide  in  the  number  of  seats

 which  are  won  or  lost.  S०  I  plead
 for  what  my  party  has  been  agitating
 for  many  years  that  the  system  of

 proportional  representation  ।  401.0 18.0
 be  introduced  into  our  electoral  sys-
 tem  to  properly  reflect  all  the
 different  points  of  view  of  the
 different  political  parties  in  this
 House.  There  is  no  mention  of  that
 in  the  Address.

 Then,  Sir,  I  come  to  the  question
 of  the  cold-war  to  which,  my  respect-
 ed  friend,  Shri  Jagjivan  Ram  has  alse
 referred.  In  his  speech,  the  President
 has  mentioned  that  the  cold-war  ४

 coming  near  to  Our  borders;  the  Prime
 Minister  has  also  referreg  to  it.  I

 may  also  mention,  Sir,  the  point  rais-_
 @d  just  now  about  the  detention  at
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 the  London  Airport  of  Mr.  Romesh

 @handrg  who  has  been  put  ऑ  the
 mext  plane  and  sent  back.  This  is
 what  the  Guardian  of  the  26th  of

 January  has  to  say  about  this
 हिए. (0 €111: .  I  quote:

 “The  Home  Secretary  signalled  a
 return  to  cold~war  stances  yester-
 day  by  refusing  to  let  the  Leader
 of  the  Soviet-backed  'ए0०710  Peace
 Council  into  Britain  for  a  Confer-
 ence.  The  decision  is  clearly  a  part
 of  the  current  fist-shaking  in  the
 direction  of  the  U.S.S.R....”

 “Mr.  Chandra  was  due  to  attend
 a  two  day  Conference  at  the  Con-

 way  Hall  in  1,0ए-शीत  at
 trade  unionists  and  designed  to

 urge  disarmament.”

 #  ti  India  is  one  of  the  foremost

 champion;  of  disarmament  आ  the
 world  and  here,  a  citizen  of  our

 country,  a  distinguished  citizen,  who

 lappens  to  hold  a  high  office  of
 President  of  the  World  Peace  Council
 with  which  many  Members  in  this

 House  are  not  only  familiar  but  are

 also  associated  with  the  activities  of

 that  organisation  including  some
 Ministers  whom  I  see  sitting  here,
 who  have  benefited  from  their  asso-
 ciation  with  that  council,  ?  an  ask-

 ing  them  whether  it  is  not  proper
 that  if  a  matter  like  this  can  be  pro-
 tested  against  in  the  House  of  Com-

 Mong  jn  London  should  our  Parlia-

 ment  not  go  on  record  protesting
 against  this  high-handed  and  tai-

 Hiating  behaviour  which  has  been
 dealt  to  &  distinguished  citizen  of  this
 country  simply  because  he  ४  asso-

 ciated  with  a  particular  organisation?

 Now,  Sir,  this  cold  war  has  come

 Glose  to  our  borders.  This  is  q  matter
 in  which  we  should  rise  above  party
 jnterests  ang  consider  what  should  be
 done.  7e  sole  thing  which  we

 should  be  guided  by  is  considerations
 ef  o  own  security,  defence  of  the

 national  sovereignty  ang  the  terri-
 torial  integrity  of  our  country.  There

 aoaa  be  no  other  criterig  by  which

 ।  नक
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 we  should  take  an  attitude  on  thks
 question.

 Sir,  it  has  become  a  fashion  te
 attribute  everything—-I  regret  ”
 say—to  this  formula  of  super-power
 rivalry.  It  ४  true  that  there  is  a  super
 power  rivalry  ४  the  worldand  one  of
 these  powers,  though  a  super-power,  म
 a  socialist  super-power.  The  other  म
 an  imperialist  super-power,  and  [
 would  like  to  ask  this  House  whether
 it  ४  mot  a  fact  that  sometimes  this
 so-called  super-power  rivalry  has
 benefited  us  also  in  this  country  from

 the  point  of  view  of  our  own  security,
 We  should  be  very  careful,

 Sir,  I  agree  completely  with  Babujfi
 in  this  matter,  that  is,  be  very  careful
 and  circumspect  in  what  we  say  keep-
 ing  Our  own  interests  in  view.  When-
 ever  the  question  of  Kashmir  was  raie-
 ed  in  the  Security  Council  by  one
 super-power  when  we  were  sought  te

 be  branded  as  aggressors  because  we

 haq  sent  our  forces  to  Goa  to  liberate
 Goa  which  is  part  of  our  motherland  a
 resolution  was  moved  in  the  Security
 Council  asking  that  India  should  be
 branded  as  an  aggressor  for  recover-

 ing  its  own  territory,  What  might
 have  happened  had  the  other  super-~
 power  not  been  there  to  defend  our
 stand?  Did  we  not  benefit  from  that?
 I  woulg  ask  the  hon’ble  Members  and

 also  the  Prime  Minister  to  consider  thig
 very  carefully.  Sir,  what  happened
 in  1965?  Before  the  outbreak  of  hos-
 tilities  with  Pakistan,  is  it  not  a  fact
 that  for  several  days  and  weeks  there

 was  infiltration  acrogs  the  line  of  com-

 tro]  or  the  ceasefire  line  not  by  regu-
 lar  units  of  the  Pakistan  Army  but  by
 so-called  tribesmen—armeg  tribesmem

 —who  had  been  sent  in  across  the  bor-

 der  into  Kashmir,  and  wag  it  not  the

 beginning  of  an  aggression?  moes  #

 mean  only  when  people  are  dresseq  it

 regular  military  uniform,  then  only

 they  can  be  treated  as  aggressors  an®

 not  otherwise?  What  happened  i

 1965?  Why  today  we  are  shouting

 only  about  the  entry  of  Soviet  to०
 into  Afghanistan?  What  about  these

 people,  not  aeaaeऊ  military  uni-

 form,  who,  for  three to  four  months
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 tégether  were  being  trained,  organiseg
 armed,  equippeg  and  financed  from
 Pakistani  soil  by  another  group  of

 mOwers  and  were  being  sent  across  the

 Worder  in  order  to  attack  the  people
 inside  Afghanistan,  to  carry  out  छत -
 lage,  burning  and  killing  of  people?
 7  that  no  aggression?  We  should  be

 very  careful.  प्ा८  should  not  say  things
 which  may  put  us  into  difficult  posi-
 tions.

 Sir,  the  Afghan  Government  says
 that  it  is  their  internal  affair.  They
 a  that  they  asked  for  the  Soviet

 kelp  because  they  were  in  great  dif-
 ficulties  and  this  was  done  under
 Article  4  of  this  Treaty,  which  exists
 कांट, फ़  ९811  them  and  tne  Soviet  Union.

 Now,  Sir,  :  want  to  remind  the

 Mouse  that  the  Government  which  ask-
 ed  for  the  Soviet  help  in  Afghanistan
 was  at  least  locateg  in  Kabul.  But,
 । 1  would  we  agree  if  somebody  says
 to  us:  You  went  into  Bangla  Desh  in

 1971,  on  an  appeal  of  a  Provisional
 Government  of  Bangla  Desh  which  at

 that  time,  was'not  even  functioning
 from  the  soil  of  Bangla  Desh?  Every-

 Body  knows  it.  I  don’t  want  to  labour

 the  point.  That  Provisional  Govern-
 ment  was  located  in  Mujibnagar—
 which  was  not  located  inside  the  terri-

 tory  of  Bangla  Desh.  Are  we  now  to

 eounter  fhis  argument  in  another  way
 then?  15  it  not  a  fact?  1  it  Tight  for

 zomebody  to  say  that  because  in  197]
 we  entered  into  a  long-term  treaty  of

 friendship  घात  mutual  assistance  with
 the  Soviet  Union,  therefore,  that  thing

 provoked  President  Nixon  to  send  in

 मी;  Seventh  Fleet  into  the  Indian  Ocean

 Wecause  it  is  super-power  rivalry?  Is

 everything  a  super-power  rivalry?  We

 don’t  accept  that  argument,  because,
 we  were  very  much  involved  in  that

 matter  with  our  own  security  and  our
 oफ़्0  defence.

 Then,  Sir,  it  is  being  argued  in  some

 quarters  that  these  tribesmen,—these

 Afghani  tribesmen,—who  are  operat-
 ing  from  across  the  border  ang  from

 Pakistan  are  after  all  nationals  of  that

 country.  They  have  become  refugees;

 they  have  been  forced  to  1ae  that

 -;  ऋd  therefore,  ४  -द  oa
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 on  a  so-called  war  of  liberation—ope-
 rating  from  foreign  bases—we  should
 sympathise  with  them.  Therefore,  Sir,
 I  beg  of  this  House  not  to  use  an  argu-
 ment  like  this  because  these  aea-
 ments  will  be  used  against  us.  Here  in
 this  country,  you  have  citizens  of  this
 country—their  number  may  not  be
 large,  but  you  have  people  from  Naga-
 land,  people  from  Mizoram,  people
 from  Manipur  and  now  I  read  in  the
 Press  that  there  have  been  even  some
 boys  from  Assam—they  are  citizens
 of  this  country.  They  are  using  the
 same  argument.  They  are  going  out
 from  this  country  to  seek  arms  and
 training;  we  know  where  they  are
 going  across  our  borders.  And  they
 are  being  sent  back  in  order  to  cre-
 ate  trouble  inside  the  country—the
 so-called  insurgents  on  our  borders.
 See  what  is  going  on  in  the  North
 East  border?  Are  we  to  accept  the

 argument  that  because  they  are  ac-

 tually  citizens  of  India  therefore

 they  should  be  sympathised  with?
 Do  you  accept  this  argument?  r0

 why  do  we  prevaricate  on  matters
 which  are  the  internal  affair  of  Af-

 ghanistan?  ।  should  like  to  tell

 you  that  regarding  the  power
 which  is  now  supporting  Pakis-
 tan  with  new  armaments  we  know
 in  the  past  what  they  have  done  and
 how  they  regarded  us.  Therefore,
 Sir,  I  would  beg  of  this  House’  to
 remember  who  are  the  powers  in-

 volved,  whether  some  of  them  are

 traditionally,  historically,  hostile
 to  us  or  some  which  are  _histo-

 rically,  traditionally,  friendly  to  us.
 We  cannot  take  up  a  so-calleq  neutral

 attitude  between  them  and  say,  oh,  it
 is  all  super-power  rivalry.  We  have

 also  got  a  Jong  term  treaty  with  the

 Soviet  Union.  1  don’t  say  that  under

 that  treaty  you  are  going  to  ask  the
 Soviet  people  to  come  here.  But  I

 want  to  know  if  there  ig  any  treaty,
 suppose  at  any  time,  such  a_  critical

 situation  does  arise  when  under  the

 treaty  you  are  forced  to  ask  for  xo-

 eign  help,  suppose  your  Government
 in  this  country,  any  Government  in

 this  country  is  forced  to  take  such  a

 8क़,  then,  will  you  term  that  as  ag-
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 gression  against  this  country?  This  is
 a  delicate  ang  tactful  question  and  we

 should  not  join  the  general  chorus
 which  is  being  indulged  in  by  those  in

 the  monopolist  ang  capitalist  press.
 This  is  all  what  I  would  like  to  say.
 ।  m  time  over,  Sir?

 MR.  SPEAKER:  More  than  that,

 SHRI  ra  GUPTA:  Then,  I
 will  conclude  by  saying  that  there  is
 not  much,  but  a  little,  in  this  Presi-

 ‘dent’s  Address  about  rising  prices  and
 the  need  to  contro!  prices,  I  would

 just  remind  the  House  that  we  will

 probably  debate  it  at  some  other  time.

 But,  Sir,  it  is  not  only  a  question  of

 rising  prices.  There  is  the  problem  of

 rising  prices  in  respect  of  commodi-
 fies  which  you  and  I  purchase,  essen-
 tial  commodities  or  manufactured  arti-
 eles  and  so  on.  But  nobody  talks

 about  the  fall  in  prices  which  the  far-
 mers  are  suffering  from,  the  unremu-
 nerative  prices  which  growers  of  all
 eommercial  crops  suffer  from,  in  this

 eountry.  The  growers  of  raw  jute
 have  been  suffering  for  the  last  so

 ही! 81159  years  in  my  own  State,  irrespec-
 tive  of  whatever  regime  may  be  आ

 power  at  the  Centre;  they  have  never

 been  paid  their  economic  price  and

 they  have  been  defrauded  to  serve  the

 interest  of  the  big  jute  mil]  owners

 whose  factorie,  are  situated  in  and

 around  Calcutta.  Therefore,  Sir,  we

 should  look  at  ali  these  questions  in
 the  proper  economic  perspective.

 13.00  hrs:

 SHRI  MADHAV  RAO  SCINDIA

 (Guna):  The  election  results  to  th

 Seventh  Lok  Sabha  have  demonstrated
 that  the  Indian  electorate  has  blos-
 eorea  forth  from  adolescence  to  full

 maturity

 At  one  stroke,  our  electorate  has

 ended  a  traumatic  period  of  non-Gov-
 ernment,  र  (नीलम8  24  vears,  we  have
 witnessed  a  seramble  for  seats  of

 power  which  has  tarnishe;  the  very
 image  of  the  nolitician  and  shaken  the
 roots  ०  democracy.  In  Delhi  nothing
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 moved  Ministers  engageg  ४  hec-
 tic  in-fighting  were  too  busy  for  any-
 thing  else.  What  we  were  experienc~
 ing  was  not  merely  a  crisis  but  a  para-
 lysis.  Hypocracy  became  official  po-
 licy—morality  only  symbolic.  Under
 the  Janata  Government,  if  you  were

 lucky  enough  to  be  born  a  vegetarian
 and  a  teetotaller,  90  per  cent  of  your
 morality  was  guaranteed.  The  other
 10  per  cent  coulg  then  be  devoted  te

 amassing  money  ang  land,  indulging
 in  bribes  and  in  extensive  foreign  tra-
 vels.  There  was  neither  vision  nor

 supervision—only  division.  The  Pre-
 sidential  address  has  rightly  highlight-
 ed  the  seriousness  of  the  situation.  To
 set  things  right,  we  will  first  have  to
 attack  the  core  sectors  whose  mal-
 function  has  paralysed  the  whole  sys-
 tem.  Coal  is  in  short  supply,  power
 cuts  are  frequent  and  severe,  wagons
 are  not  available  and  ports  are  conges-
 ted.  All  these  are  having  their  down-
 stream  effect  on  agriculture,  industry
 and  exports.  Each  public  sector

 undertaking  blames  the  other.  The
 coal  industry  points  its  finger  at  the

 electricity  undertakings.  No  electri-
 city,  so  no  coal.  'पु6  electricity
 undertakings  say:  no  coal  so  no  elec
 tricity!  What  came  first  the  chicken
 or  the  egg?  The  hard  truth  is  that
 coal  production  in  the  vast  3  years
 has  remained  stagnant  at  100  million
 tonnes,  the  gap  between  demand  and

 supplv  of  electricity  continues  to  be
 12  per  cent,  and  traffic  moved  by  rail-

 ways  does  not  go  beyond  210  million
 tonnes.  Then  how  is  the  economy  te

 frow?  To  compound  the  zero  growth
 in  these  core  sectors  is  the  spread  of

 the  tentacles  of  corruption,  I  am  told
 there  are  industries  in  the  Delhi  area

 which  due  to  power  cuts,  are  Officially
 restricted  to  2  days  working  but  are

 actually  working  the  full  week.  Money
 is  paid  under  the  table  to  certain  9e0.

 ple  and  rower  is  drawn  directlv,  by-
 passing  the  meter-reading.  What  a

 shockins  state  of  affnirs?  र  the  last3

 budgets  the  Government  has  made  ad-

 ditional.  investments  of.  6112  crores  in

 power:  generation,  1220.0  crores  मं  e0a

 and  1687  °crores  in  railways  but  with-
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 eut  any  additional  production.  These

 sectors  often  called®  India’s  topless
 wonders  have  proved  to  be  bottomiess

 pits.  It  is  alla  matter  of  management.
 For  instance  ४  power  generation,
 only  45  per  cent  of  installed  capacity
 was  utilised.  In  some  plants  it  was
 as  low  as  25  per  cent,  The  rest  of

 nationa]  investment  was  wasted  be-
 cause  of  non-utilisation.  Targets  for

 performance  must  be  set  and  those

 who  do  not  measure  upto  the  stan-

 dards  set  should  be  immediately

 replaced.

 These  management  bottlenecks,

 coupled  with  the  large  projected  bud-

 getary  deficit  of  2500  crores  of  rupees
 and  a  zero  industrial  growth  rate  have
 had  a  devastating  effect  on  the  price
 spiral,  which  rose  in  the  3  years  pe-
 riod  by  30  per  cent,  The  common  man
 and  the  farmer  are  being  crushed
 under  this  burden.  Stringent  anti-in-
 flationary  measures  have  to  be  taken
 but  taking  care  that  massive  and  indis-
 criminate  credit  squeezes  do  not  affect
 the  production  levels.  This  nation  is  a
 farmers  nation  and  injustices  to  our
 farmers  and  poorer  sections  must  be
 removed,  Adivasis  and  most  harijans
 live  in  a  most  backward  economic  con-
 dition.  In  fact  the  greatest  victims  of
 the  deteriorating  law  and  order  situa-
 tion  have  been  the  harijans,  In  Belchi
 14  were  burnt  alive  and  harijan  atro-
 cities  have  occurred  in  countless  vil-
 lages.  1  therefore  suggest  the  forma-
 tion  of  a  separate  Ministry  for  Hari-
 jan  and  Advasi  Welfare  which  can
 directly  ensure’  their  security  and
 provide  facilities  for  their  progress.

 The  President  in  his  address  makes
 mention  of  another  obstacle  we  face,
 that  is,  the  massive  petroleum  bill  of
 810707707४ 11181: 81]  5000  crores,  enough  to
 wine-out  our  foreign  exchange  reéser-
 ves.  Measures  to  conserve  and  tap  al-
 teraie  sources  must  be  immediately
 undertaken,

 An  investment  in  solar  energy  R&D
 would  not  be  out  of  place  and  couid
 prove  to  be  the  lifeline  of  the  nature.
 Other  measures  like  the  एका: एक  9-
 vate  vehicles  for.one  day  in  the  weel

 .and,  the.  switching:  off.  of  neon  signs
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 after  9.00  p.m.  can  contribute  greatly
 to  the  conservation  of  fuel  and  power.
 There  must  be  a_  general.  tightening
 of  the  belt  all  around.

 In  the  sphere  of  external  ‘affairs,

 the  region  faces  a  situation  pregnant
 with  explosive  possibilities,  At  one

 stroke  overnight,  a  whole  area  of  the

 world  became  a_  tinderbox.  The

 Soviet  entry  into  Afghanistan  touch-

 ed  off  a  scismic  shift  in  Super  Power
 relations.  Control  of  Afghanistan

 has  put  the  Russians  within  350  miles

 of  the  Arabian  Sea,  the  oil  lifeline  cf

 the  West  and  Japan.  Soviet  war-

 planes  based  in  Afghanistan  could  cut

 the  lifeline  at  wil,  And  all  that  now

 stands  in  the  way  of  Russia’s  historic,
 age-old,  quest  for  entry  into  the

 warm  waters  is  Baluchistan  straddl-

 ing  the  Iran-Pak  border.  Under  the

 sagacious  leadership  of  Shrimati

 Indira  Gandhi,  India  can  play  a  cru-

 Cia]  roie  in  defusing  the  issue,

 Firstly,  it  is  alleged  that  Pakistan

 was  arming  this  rebels  and  creating
 a  situation  which  the  Afghan  army.
 weakened  by  coups  and  _  counter

 coups,  could  not  combat.  This  has

 ricocheted  on  Pakistan  and  it  is  in

 their  interests  that  these  activities
 cease  immediately.

 Secondly,  15? 91808  must  be  ?ठ-
 suaded  to  understand  that  in  the

 changed  circumstances,  a  strong  Pakis-

 tan  is  vital  to  India’s  interest  so  as

 to  act  as  a  buffer  between  Soviet
 controlled  Afghanistan  and  India.  It

 is  indeed  unfortunate  that  General
 Gia  chose  to  make  a  mention  of

 Kashmir  in  the  recent  Islamic  Con-
 ference  because  the  only  wavy  to  face

 this  possible  threat,  is  for  Dethi  and
 Islamabad  to  act  in  the  Simla  spirit
 and  work  in  unison  for  peace  in  the
 region,  but  a  pre-requisite  for  this  is
 that  Pakistan  refuse  American  arms
 aid.  1  Pakistan  keeps  receiving
 massive  arms  aid  from  America  and
 China,  it  is  inevitable  that  India  too
 will  start  arming  itself  and  there  is
 no.  knowing  where  this  escalation  of

 the  arms  race  wouid  end,  causing  a
 tremendous  set-back  to  the  economic

 _progress  of  both  the  countries.
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 Thirdly,  Tehran  must  be  made  to
 xe  that  the  ‘hostages’  issue  may
 cause  Washington  to  take  drastic

 action  against  Iran,  But  the  moment
 it  does  so,  Soviet  Russia  may  make
 it  a  pretext  to  commence  their  thrust

 Southwards  making  Iran  the  main

 cockpit  of  Super  Power  fighting.  It

 is,  therefore,  in  Iran’s  interest  that

 -  -०  -  hostages  and  therepy
 elminate  the  risk  of  the  trigering  of
 of  Super  Power  action  and  reaction
 im  Eran.  ४

 Finally,  the  Russiang  muet  be  »er-
 asviaded  to  bow  to  world  opinion  and
 withdraw  their  forces  at  the  earliest.

 ?  4s  and  dust  of  electoral  battle
 lag  subsided.  od  at  this  juncture,
 ४  country  is  undoubtedly  passing
 through  a  critical  situation.  In  a

 o४i  one  faces  grave  danger,  but
 also  has  unparralled  opportunities,
 The  expectations  are  great  but  the
 patience  of  the  people  is  limited.  To
 live  up  to  the  expectations,  we  wvitl
 have  to  create  a  positive  psychology
 in  this  country.  Mrs.  Gandhi  has
 taken  the  lead  in  creating  this  psycho-
 logy  by  rejecting  the  negative  senti-
 ment  of  vengeance.  In  my  view,
 a  politics  of  vengeance  is  not  politics.
 Revenge  is  a  racklessness  towards  the
 future,  in  a  vain  attempt  to  make  the

 present  abolish  a  suffering  which  is

 aready  past.  We  have  entered  a
 mew  age.  The  ghosts  of  the  past
 should  have  long  ceased  to  haunt  us.
 Unfortunately,  though  political  sys-
 ter0e  have  changed,  the  underlying
 psychology  remains  the  same.  The
 Princes  are  long  dead  and  buried  but
 feudalism  stil]  lives.  Feudalism  is
 not  represented  by  coincidences  of
 birth,  but  it  exists  as  an  attitude  of
 mind.  It  exists  in  the  action  of  the
 Janata  Minister  in  Bhopal,  who  in-
 volved  hundreds  of  Government  ser-
 vants,  cars  and  paraphernalia  in  the
 pompous  wedding  of  his  children,  it
 exists  in  the  mind  of  a  former  Janata
 Minister  in  Delhi  who  claimed  minis-
 terial  privilege  from  being  searched
 by  airport  security;  it  exists  4  the
 mind  of  the  another  Janata  Minister
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 in  Dethi  who  om  hig  return  from
 South  America  refused  (०  80  inte

 quarantine  at  the  airport  and  _  tra-

 velled  from  Bombay  to  Delhi  at  great
 risk  to  all  the  passengers  travelling
 in  the  aircraft,  Let  us  break  out  of

 these  as  shackles  shed  the  skin  of

 hypocricy  and  emerge  into  the  sun-

 light  to  lead  the  nation  into  the  new

 age.  When  I  was  at  school,  a  pass-
 age  of  Tagore  was  painted  on  the

 wall  at  the  top  of  the  stairs  we  climb-

 ed  every  day.  Those  words  are  still

 imprinted  in  my  memory.  And  whea
 each  sentence  of  his  is  reviewed  im

 context  to  what  exists  to-day,  the

 magnitude  of  the  people’s  disappoint-
 ment  can  be  understood.  I  take  the

 liberty  of  reading  those  words  of

 Tagore;  and  I  am  sure  you  will  give
 me  just  that  little  time  extra  te

 quote  him.  I  read  it  now:

 “Where  the  mind  is  without  fear,
 and  the  head  is  held  high;

 where  knowiedge  is  free;

 where  the  world  has  not  heen

 broken  up  into  fragments  by
 narrow  domestic  walls;

 where  words  come  out  from  the

 depth  of  truth;

 where  tireless  striving  stretches
 its  arms  towards  perfection;

 where  the  clear  stream  of  rea-

 son  hag  not  last  its  way  inte

 the  dreary  desert  sand  of  dead

 habit;

 where  the  mind  is  led  forward

 by  Thee  into  ever  widening
 thought  and  action,

 Into  that  Heaven  of  freedom,
 my  father,  tet  म  country
 awake.

 When  applied  to  the  circumstances

 existing  to-day,  these  words  should

 be  enough  to  stir  anyone’s  conscience.
 Let  us  resolve  to  build  the  India  of

 the  dreams  of  Tegore,  Vivekanand,
 Subhas  Bose.  Gandhi  and  Nehru.  At

 this  critical  juncture,  we  the  repre-
 sentatives  of  the  people  have  a  most
 difficult  role  to  play.  Let  us  attempt
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 to  live  up  to  that  role.  Otherwise,
 history  will  never  forgive  us,

 SHRI  KEDAR  PANDEY  (Bettiah):
 Mr.  Speaker,  Sir,  I  stand  to  support
 the  Motion  of  Thanks  on  the  Presi-

 dent’s  Address.  The  Address  is  well-

 thought-out,  and  has  touched  ail  the

 important  points  concerning  the
 nation.

 Shri  Jagjivan  Ram  had  referred  to

 the  structure  of  the  society.  We  are

 living  in  a  capitalistic  society  and  we

 wish  to  change  it.  Rather,  we  want

 to  transform  this  capitalistic  society

 into  a  socialist  one,  And  the  methods

 lave  already  been  chalked  out.  9a-

 मह  the  regime  of  Shri  Jawarharla:
 Nehru—when  Shri  Jagjivan  Ram

 ‘wag  one  of  the  very  important  mem-

 bers  of  his  Cabinet—we  accepted
 certain  principles  viz.  that  we  have
 to  have  secularism  in  this  country,
 we  have  to  have  democracy  in  this

 country,  that  we  have  to  have  a  soci-

 alist  society  and  that  our  foreign

 policy  should  be  one  of  non-align-
 ment.

 14.28  hrs.

 [Surr  है थे: 8९18 :1  CHAUDHURY  in  the  Chair]

 At  that  time,  there  was  a  session
 at  Sangalere,  and  the  10-point  ए:
 nomic  programme  was  there,  Very
 important  programmes  were  chalked
 out  to  transform  the  society.  Banks

 were  nationalized,  land  reforms  were
 mentioned  and  so  many  institutions
 were  nationalized.  Because  ours  is  a
 capitalistic  society,  there  is  exploita-
 tion  in  the  society.  There  are  high-
 ups,  there  are  persons  who  live  on
 the  labour  of  others.  So,  the  banks
 were  nationatized,  privy  purse  was
 abolished  and  there  were  land  re-
 forms.  The  Congress  did  it.  and
 Shri  Jagiivan  Ram  was  also  a  aar-
 ner  to  this.  So,  during  the  last  30
 Years  of  the  Congress  regime,  much
 leas  been  done.  No  doubt  about  it.
 But  still  much  hag  to  be  implemented.
 9e  find  to-day  that  there  is  disparity
 and  discontent  and  actite  unemploy-
 ment.  So,  we  have  to  dea  with  this
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 problem;  and  the  methods  have  al-

 ready  been  chalked  out.  What  should
 we  do?  We  find  the  20-point  pro-
 gramme  mentioned  in  the  President's

 Address,

 The  20-point  programme  relates  to
 the  economic  programme.  It  includes
 a  minimum  wage  to  the  agricultural
 labour  and  Land  Ceilings  Acts.  All

 these  things  are  mentioned  in  the  20-

 point  programme.  Of  course,  that
 was  there  in  the  emergency  period,
 but  it  does  not  mean  that  during  the

 emergency  period,  thig  20-point  pre-
 gramme  was  not  scientific  and  uni--
 form.  This  was  a  scientific  pro-
 gramme,  but  it  wag  not  cared  by  any-
 body.

 Now  in  the  capitalistic  society,
 there  are  agricultural  workers,  They
 must  be  getting  a  minimum  wage.

 They  must  get  a  fair  wage.  But

 there  was  much  that  had  not  been

 implemented  during  the  Janata

 Party  regime.  What  happened  when
 they  came  to  rower?  They  did  not
 care  for  the  implementation  of  the

 20-point  programme.  During  the

 Congress  regime,  we  had  passed  cer-
 tain  laws.  I  was  the  Chief  Minister
 in  Bihar  in  1972,  At  that  time,  the
 Land  Ceilings  Act  was  passed.  We

 got  them  implemented  to  a  great
 extent.  But  when  the  Janata  Party
 came  into  power,  they  did  not  care
 at  ail  for  the  implementation  of  those
 programmes,  and  rather  they  became
 sympathisers  with  the  capitalists.
 rajas,  maharajas  and  3  number  of

 big  landlords.  They  with  the  help  of
 big  politicians,  formed  the  Janata
 Party.  Whatever  programmes  we
 had  formulated  and  were  pursuing,
 they  gave  a  goodbye  to  those  _  0-
 grammes,  At  that  time,  Shri  Jagiji-
 van  Ram  who  also  a  party  to  म
 Why  were  they  not  implemented?
 That  is  the  defect  of  the  Janata
 Party,  and  Lok  9e  During  their
 24  vears’  regime,  they  did  not  care
 to  implement  those  programmes.

 If  you  wish  to  change  the  society,
 this  canitalistic  sodiety.  transform
 this  capitalistic  society  into  म  aeiaia
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 one,  you  have  to  follow  those  pro-
 grammes  in  a  democratic  manner.
 You  did  not  do  it.  Mrs,  Gandhi  was

 the  Prime  Minister  for  11  years,  She

 did  whatever  was  started  by  Pandit

 Jawhaharlal  Nehru  in  this  country.
 You  must  accept  this  truth.  But

 when  you  came  into  power,  you  never
 cared  to  impiement  all  these  econo-

 mic  and  social  programmes.  You

 should  have  done  it.  So,  you  have

 committed  that  mistake  and  that  is

 why,  people  have  punished  you.
 You  have  lost  the  grip,  You  are  1r0w
 in  the  Opposition  and  are  in  a  mino-

 rity.

 So  far  as  land  reforms  are  con-

 cerned,  we  see  that  land-reforms
 constitute  the  crux  of  the  burning

 problem  plaguing  the  Indian  econo-

 my.  There  are  35.7  1ा11211011  opera-
 tional  holdings,  These  constitute

 50.6  per  cent  of  the  total  operational
 holdings  which  number  70.5.  Mere
 35.7  million  operational  hoidings  have
 1655  than  one  acre  each  and  =  cover
 9  per  cent  of  the  total  cultivable  area.
 2.7  million  holdings  which  are  3.9

 per  cent  of  the  total  cultivable  land
 eover  31  per  cent  of  the  total  culti-
 vable  land.  There  is  a  growing  in-

 equality,

 A  series  of  ceiling  laws  is  in  force
 for  the  last  ten  years  but  still  the
 work  is  not  completed.  Forty  per
 eent  of  the  total  cultivable  land  still
 remains  in  the  hands  of  5-6  per  cent
 of  the  land-holders.  60—70  per  cent

 of  the  egricultural  population  possess
 only  5  per  cent  of  the  land.  The
 Janata  Party  Government  and  Lok
 Dal  have  miserabity  failed  on  _  पग 5
 front.  The  Planning  Commission  has
 made  a  cautious  and  _  conservative
 estimate  of  the  surplus  land  and  its

 figure  is  21.5  million  acres,

 The  Economie  Survey  of  the  Gov-

 ernment  points  out  that  onlv  4.6  स?-
 Mon  acres  have  been  declared  surplus.

 Only  2.5  million  acres  have  been
 brought.  under  (ि0'एहाावा) छा:  posses-
 sion,  Only  1,6-million  acres  have
 beer  -distributed  to.  the  landless.  In
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 fact  these  were  distributed  before
 the  Janata  rute.  came  into  |  being..
 There  is  no  credit  of  yours—either  of
 the  Janata  rule  or  the  Lok  Dal  rule.

 Whatever  the  credit  comes,  that
 comes  to  the  Indian  National  Con-
 ress  regime  under  the  prime  minis-

 tership  of  Shrimati  Indira  Gandhi.
 That  is  the  truth,  We  must  face  it.
 You  have  done  nothing  for  land  re-

 forms  during  your  28  yearsਂ  re
 gime.  You  must  feel  this  and  you
 must  accept  this  truth  and  you  must
 say  that  you  have  done  nothing  for
 the  uplift  of  the  poor.  Whatever  has
 been  done,  this  has  been  done  by
 Smt.  Gandhi  when  she  was  the  Prime
 Minister  of  this  country.  That  is  the
 truth.  You  must  realise  it,

 What  about  prices?  In  1977-78,
 prices  started  spurting.  The  month-
 1४  average  rise  was  8  per  cent  above
 that  of  1976-77.  Prices  to-day  are  all
 higher  than  they  were  at  any  time  in
 the  past.  The  index  of  the  whole
 sale  prices  15  not  correct  indicator  of
 the  prevailing  price  situation.  The
 consumer  price  index  should  be  re-
 garded  as  the  correct  guide,  There
 is  a  rise  of  at  least  4.4  per  cent  be-
 tween  April  1978  and  December,  1978.
 This  rise  has  come  on  top  of  massive

 increase  in  previous  years.  If  we
 take  into  account  the  Budget  of  Shri
 Charan  Singh,  we  find  that  there  is
 a  deficit  of  Rs.  1071  crores.  Two

 suppiementary  demands  for  grants
 shall  increase  the  deficit  to  Rs.  1.400
 crores.  In  the  last  three  years  it
 hag  increased  to  nearly  4.000  crores.
 This  huge  deficit  is  bound  to  have

 unhapy  consequences.  Fiscal  pru-
 dence  or  caution  has  been  throw  to
 the  four  winds,  Between  1972-74,
 money  supply  increased  bv  42  ner
 cent.  It  has  already  increased  hy  50
 per  cent  during  the  last  three  vears.
 This  year  money  suvp'y  is  exnected
 to  increase  by  20  per  cent.  This  shall
 be  quite  the  inflationary  fire  which

 cannot  be  quenched  and  oueted  hv

 large.  stocks  of  food  vrains  .and
 maximum  #07कांए71  ए  _  २0-.
 sources.  16  takes  at  least  hetween
 18  morths.  to  24  months  for.  the:  ex-

 -panded.  money  supply  to  have  .  its
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 ४  kecomes  very  difficult.  We

 know  that  in  the  developing  economy,
 it  is  very  difficult  to  have  stability
 0a  country  has  got  a  developing
 economy.  It  is  not  a  fully  develop-
 ed  nation.  Of  course,  it  is  natural
 that  we  may  have  some  inflation,  no
 doubt  about  it.  But  at  the  present
 moment  we  have  the  highest  inflation
 in  this  country.  This  is  what  we  see

 to-day,  This  ig  the  legacy  of  the

 Janata  rule.  What  is  that?  We  may

 say  that  this  is  a  bankrupt  economy.
 Now  how  to  revitalise  it  and  how  to
 revive  it,  it  is  a  difficult  question.
 There  is  acute  unemployment  and
 demoralised  bureaucracy.  What  have

 you  done?  Have  you  done  anything
 for  the  good  of  the  nation?  You

 must  think  on  it.  This  is  the  posi-
 tion  that  you  have  achieved  during
 the  last  2-1/2  years,

 What  about  energy?  Only  48  per
 cent  of  the  totai  capacity  of  the

 energy  is  utilised.  The  other  52  per
 cent  of  the  capacity  remains  unutilis-
 ed.  What  is  the  cause  of  it?  Your
 bad  management,  your  mismanage-
 ment.  This  is  the  position.  You
 must  realise  it.  So,  you  have  got  the
 defeat  at  the  polls  due  to  two  im-

 portant  reasons,  One  is  complete
 break-down  of  law  and  order  during
 your  regime.

 PROF.  MADHU  DANDAVATE

 (Rajapur):  If  you  permit  my  inter-

 vention,  I  would  just  request  the  hon.
 Member  to  tei]  us  what  was  the  state
 of  the  economy  of  the  country  when
 the  Janata  Party  took  over  the  Gov-
 ernment.

 SHRI  KEDAR  PANDEY:  That  I

 have  referred,  for  the  years  1974-77
 and  1972-74.  That  was  much  better,
 balance  of  trade  and  all  these  things.
 Now,  I  said  that  only  on  ०  im-

 portant  points  you  could  not  reply  to
 the  people  and  so  you  got  the  defeat.

 One  is  complete  breakdown  of  2घटा
 and  order  in  this  country  during  your
 regime,  during  the  regime  of  Janata
 and  Lok  Dal.  Second  is  high  prices.
 And  you  could  not  reply  to  the  people
 ला  these  two  points  and  so  you.  got
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 the  defeat:  2ieee  are  the  two  im-
 portant  factors  which  are  responsible
 for  your  defeat  and  which  are  res#:
 ponsible  for  our  success.  You  must
 realise  it,  This  is  the  truth.  Yow
 have  failed  in  your  administration.

 (Interruptions).  Now  we  shall  do  it.
 With  the  better  administration  of  law
 and  order  in  this  country  we  are  con-
 fident  of  our  success.  Secondly,  we
 must  try  to  reduce  the  prices.  Prices
 must  be  stabilised  to  some  extent.

 These  are  the  two  important  factors
 and  we  must  now  be  in  a  position  to

 reply  to  these  questions.

 There  is  one  difficulty  in  this  coun-

 try.  Now,  the  State  Legislatures  are

 there  in  different  States.  They  are

 your  creation,  the  creation  of  Janata

 Party  or  Lok  Dai  as  the  case  may  be.
 I  do  not  know  how  far  they  will  res-

 pond  to  the  answer  of  these  two

 questions.  This  is  the  difficulty  at

 present,  Because  ours  is  a  federal
 structure  we  must  try  to  find  some
 solutions  as  to  now  to  get  on  and  how

 to  find  out  the  solutions  and  how  to
 maintain  law  and  order  in  a  perfect
 condition  and  how  to  minimise  ithe

 prices.  how  to  reduce  the  prices.
 These  are  the  two  questions.  So,

 yoy  must  acknowledge  your  defeat.
 Don’t  caiculate  43  per  cent  and  57  per
 cent.  I  cempietely  agree  with  Shri

 Jagjivan  Ram  when  he  said:  “Don’t
 make  this  argument”.  The  fact  is

 that  you  are  defeated,  you  must  ac-

 knowledge  your  defeat,  Don’t  try  to

 minimise  the  thing  and  defend  it,
 saying  that  43  per  cent  of  population
 fave  us  votes  and  you  got  so  mucn.
 This  is  a  faulty  argument.  1  the

 present  democratic  set  up  this  is  the
 system  which  is  prevalent  in  this

 country,  in  England  also  which  you
 fotlow.  S0.  you  must  know  and
 realise  vour  mistakes,  you  must
 apologise  to  the  people  and  you  must
 show  respect  to  the  Government  and
 you  must  rather  atone  for  it.  गुणा:
 is  the  position,  and  I  do  feel  that  you
 are  realising  it.  90.  there  must  be
 a  complete  and  radical  change  in
 your  tone  in  ‘your  speech  and  भा
 these  things.  This  is  what  !  have  to
 say.
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 SHRI  CHITTA  BASU  (Baresat):  The
 President’s  Address  which  we  are  dis-

 ०  म  6००  not  refiect  in  totality
 th  major  realities  in  the  political
 meeeo  of  our  country.  The  Address

 to  some  extent  is  fragmented.  There

 are  certain  omissions  and  distortions
 which  have  found  a  place  in  the  Ad-

 dress  which  can  hardly  escape  the

 notice  of  the  hon.  Members  of  this
 House  and  the  nation  outside.

 The  President  has  been  very  much

 pleased  to  refer  to  the  massive  man-
 date  obtained  by  the  ruling  party.  ।
 would  crave  the  indulgence  of  the
 Heuse  as  other  hon.  Members  have
 done  already  to  explode  that  mzyth,
 because  there  is  no  massiveness  in  the
 so-called  massive  mandate.  Facts  will

 go  to  substantiate  that  the  total  votes
 polled  were  57  per  cent  of  the  elector-
 ate,  and  out  of  that  only  42.6  per  cent
 was  secured  by  the  ruling  party.  This

 implies,  you  will  agree  with  me,  that
 by  an  approval  of  about  one-fourth  of
 the  electorate,  the  ruling  party  has  se-
 cured  two-thirds  majority,  which  means
 in  the  final  analysis  the  rule  of  the  mi-
 nority  over  the  majority  of  the  ‘people.
 This  paradoxical  situation  is  due  to  the
 fact  that  there  are  inherent  defects  sin
 our  electoral  system  which  has  once
 again  underscored  the  urgency  of  elec-
 toral  reforms.  This  paradoxical  situa-
 tion  can  be  done  away  with  if  we  adopt
 the  widely  accepted  prihciple  of  pro-
 portional  representation  as  the  main
 basis  of  our  electoral  system.

 The  President  has  been  pleased  not
 to  take  any  note  of  the  significant  de-
 feat  of  the  arch  communal  and  casteist
 forces  in  the  country.  The  election  re-
 sults  have  clearly  demonstrated  that
 our  electorate  has  attained  political
 maturity  and  has  rejected  the  commu-
 nal  and  casteist  approach  to  the  natio-
 nal  problems  of  our  country,  The
 electorate  has  thoroughly  rejected  the

 pernicious  theory  of  Hindu  backlash
 and  has  given  their  verdict  in  &  more
 pronounced  manner  in  favour  of  the
 secular  forces  as  against  the  com-

 munal  and  casteist  forces.
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 The  President  has  also  taken  no  note

 of  a  new  situation  that  has  arisen  im

 our  country.  Particularly  he  has  ig-
 nored  the  emergence  of  the  left  and:

 democratic  ferces  in  larger  number#  ia

 the  Seventh  Lok  Sabha.  These  14

 and  democratic  forces  constitute  a

 bright  promise  for  tomorrow,  which  18
 alone  capable  of  being  a  national  alter-
 native  to  the  bourgeois  landlord  par-
 ties,  whether  taken  singly  or  together.
 The  election  results  have  also  unerring-
 ly  proved  that  the  masses  of  this  coun-

 try  are  looking  forward  to  a  third  alter-
 native.  Wherever  such  an  alternative
 was  made  available  to  the  people,  they
 have  deliberately,  consciously  and  firna-

 ly  opted  for  that  alternative.  The  re
 sults  of  Tripura,  West  Bengal  and  :
 rala  unerringly  demonstrate  that  fact.

 The  President  haa  also  been  pleased
 to  refer  to  the  need  of  the  spirit  ef
 conciliation  instead  of  confrontatiom

 today,  but  the  actual  trends  reveal  that
 the  ruling  party  has  already  taken  re-
 sort  to  a  spirit  of  confrontation  and  net
 conciliation.  I  would  only  mention
 three  statements  falling  from  three  Ca-
 binet  Ministers  very  recently.

 Mr.  9.  5.  Mukherjee,  the  Uniom
 Commerce  Minister  is  reported  to  have
 said:

 “They  (West  Bengal)  should  for-

 get  the  existence  of  a  weak  Govern-
 ment  at  the  Centre.  1e  in  our  area
 of  competence  know  how  to  make  a
 State  Government  implement  legisla-
 tionਂ  (National  Herald,  January
 27).

 Again,  says  Mr.  P.  ८.  Sethi,  another
 Union  Cabinet  Minister:  “If  the  States
 do  not  implement  the  Central  Acts,  ac-
 tion  would  be  taken  against  those  State
 Governments.”  I  have  quoted  this  fron
 National  Herald  of  27th  January,  Mr.
 :.  8.  A.  Ghani  Khan  Chaudhuri  has

 topped  both  these  Ministers  and  he

 says  that  he  has  taken  a  solemn  pledge
 to  drown  the  Government  of  West  Ben-

 gal  inte  the  waters  of  Bay  of  Bengal.

 PROF.  2ranar  DANDAVATE:  The

 Bay  of  Bengal  will  become  Red  Sea.
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 SHRI  CHITTA  BASU:  We  will  be

 glad  if  the  Bay  of  Bengal  becomes  2e4
 Sea.  Does  this  reflect  a  spirit  of  re
 conciliation?  It  really  shows  nothing
 but  throwing  the  gauntlet.  I  wish  to
 remind  them  that  1980  is  different  from
 1970.  Eighties  will  be  different  from
 the  Seventies.  We  shall  fight  tooth  and
 nail  against  any  kind  of  unilateral  as-
 sault  on  any  non-Ceng.  (I)  State  oo-
 ernments,  which  are  existing  on  their
 own  rights  because  they  have  secured
 the  mandate  of  the  people.  They  are
 there  not  because  of  any  gift  of  the

 ruling  party  at  the  centre,  to  be  taken
 away  at  any  suitable  time  at  their  con-
 venience.  While  making  this  kind  of
 pronouncements  through  the  Cabinet
 finisters,  moves  are  on  to  resort  to.

 operations  of  toppling  the  State  oo-
 ernments.  One  so-called  emissary  of
 the  Prime  Minister  is  hopping  round
 the  country,  engineering  defections  and

 counter-defections,  engineering  the  so-
 called  movements  to  bring  down  the
 existing  State  Governments.  That
 shows  the  very  strained  relations  bet-
 ween  the  Centre  and  the  States.  This
 is  not  only  reprehensible  but  also  con-
 trary  to  the  basic  principle  of  federal
 polity.  We  are  prepared  to  preserve  the
 federal  principles.  It  is  they  who  have
 started  an  assault  on  the  federal  prin-
 aiple  of  our  Constitution?  People
 sheuld  be  on  vigil  and  they  should  re-
 gist  any  such  move  on  the  part  of  the
 ruling  party.

 All  the  events  which  are  unfolding
 themselyes  in  quick  succession  lead
 ene  to  believe  that  the  return  of  the
 days  of  parliamentary  authoritarianism
 and  if  necessary,  extra  parliamentary
 authoritarianism  1ं  imminent  and  it  is
 a  great  danger  to  democracy,  to  parlia-
 mentary  democracy,  the  parliamentary
 democratic  system  in  our  country  and
 ४  these  efforts  are  te  be  fought  back
 and  resisted.  Let  there  not  be  any  il-
 lusions  about  it.  We  on  this  side  will
 always  be  against  parliamentary  autho-
 ritarianism,  extra-constitutional  autho-
 ritarianism  because  that  is  a  grave  dan-
 ger  which  ४  being  posed  to  the

 tic  system.

 MAGHA  9,  1901  (SAKA)  Address  (M)  154

 The  President  has  referred  to  -
 new.  challenges  facing  the  nation.  7a

 challenges  are  undoubtedly  gigantie.
 We  are  passing  through  a  period  of

 deep  econemic  crisis.  Our  economy  ४

 really  reeling  under  the  impact  of  high
 costs  instability  on  the  price  front,  run-

 away  inflation,  mounting  trade  deficit,

 staggering  deficit  financing,  incidence

 of  heavy  tax  burdens;  stagnation  hap
 followed  and  sometimes  even  declining

 production  has  followed.  ८  radical

 socio-econemic  programme  is  needed  te

 salvage  the  economy  from  this  deep
 malaise.  Structural  and  institutional

 changes  alone  can  change  the  basic  cha-

 racter  of  our  economy.  But  instead  ef

 spelling  out  such  radical  economic  pre-

 grammes,  the  President  has  been  pleas-
 ed  to  refer  to  the  much  beasted  20-point

 programme.  It  is  essentially a  statys

 quo  programme;  it  represents  nothing
 but  palliatives  and  it  does  not  tenre
 sent  any  fundamental  change  of  tie

 institution  and  the  structure  of  our  eco-

 nomy.  Therefore,  I  would  say  that  this

 20-point  programme,  even  if  it  is  hom-

 estly  implemented,  cannot  lift  the  eoo

 nemy  from  deep  morass.  It  would

 prove,  as  in  the  past,  a  great  failure  te

 lift  our  economy  from  morass,

 Now,  freedom  of  the  press  is  ale
 under  attack  today,  Freedom  of  tile

 press  is  very  precious  to  us.  In

 connection,  I  would  like  to  refer  to  cer-
 tain  pronouncements  made  by  certaim

 Cabinet  Ministers.  The  Minister  pf
 Information  and  Broadcasting,  Mr.  ह-
 sant  Sathe,  was  pleased  to  say:

 “Tf  the  press  is  really  to  be  -
 then  it  cannot  be:  partisan.”

 What  does  it  mean?  It  means  categp-
 rically  and  clearly  that  if  the  m
 goes  partisan,  then  freedom  of  the

 press  will  be  curbed.  Who  is  to  take
 care  of  the  partisan  press?  It  is  शारी
 you,  the  Government.  It  is  the  leader

 ship  which  can  take  care  of  the  aa-
 san  press.

 Then,  Mr.  se  goes  on  to  say:

 “We  shall  now  judge  the  press
 by  its  objectivity.”
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 Thequestion  arises,  what  is  the  bench
 mark  of  this  objectivity?  Is  it  syco-
 Phancy  or  fearlessness?  The  demand
 ef  the  Government  is  sycophancy,  not
 fearlessness.

 Further,  he  goes  on  to  say:

 “If  anyone  purposely  maligns  the

 administration,  the  reciprocity  bet-
 ween  the  Ministry  and  the  press  and
 media  wiil  be  lost.”

 What  does  he  mean  by  “reciprecity’’?
 Does  it  not  throw  a  challenge  to  the
 free  press?

 Before  concluding,  therefore,  1  would

 say  that  there  are  discernible  trends,
 strong  trends,  towards  authoritarian-
 ism.  It  is  for  the  House  to  rise  firmly
 against  those  trends  of  authoritarian-
 ism.  It  should  be  put  dewn  firmly.

 SHRI  CHANDRA  SHEKHAR  SINGH
 (Banka):  Mr.  Chairman,  Sir,  I  have
 been  patiently  listening  to  the  speeches
 made  by  the  hon.  Members  of  the  0e
 position.  I  am  sorry  to  note  that  ।
 found  hardly  any  evidence  of  the  fact
 that  the  political  scene  has  changed  and
 that  they  have  to  play  a  different  role
 im  the  present  political  context.

 The  hon.  Members  of  the  Oppositien
 have  talked  of  electoral  reform.  It  is
 a  question  which  requires  a  debate  in
 depth.  We  will  not  be  averse  to  any
 mew  arrangement  which  may  _  result
 from  it.  But  at  the  moment,  it  has
 been  repeatedly  pointed  out  amidst  ap-
 plause  from  the  members  of  the  0e
 position  that  we  represent  45  per  cent
 e{  the  people  of  this  country  while
 they  represent  57  per  cent  of  the  peo-
 xe  I  would  most  politely  submit  that
 politics  is  not  governed  by  the  rules
 efsarithmetic  and  that  in  politics,  two
 plus  two  do  not  always  make  four.
 Bven  the  leader  of  the  C.P.M.  talked
 in  those  terms  and  was  very  assertive
 a@beut  his  57  per  cent  representative
 कचरा1:61".  Whose  views*would  he  ex-
 press  here?  Would  he  voice  the  opi-
 wion  of  the  R.S.S.  with  all  its  commu-
 mal  manifestations?)  Would  he  be  guid-
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 ed  by  the  Janata  Party  power  seekers?
 Or  would  he  still  team  up  with  the

 Kulak  lobby  of  the  Lok  Dal?  ।  hope
 and  wish  the  Left  groups  would  save
 their  soul  and  stop  speaking  for  57

 per  cent  of  the  people.  If  the  opposi-
 tion  groups  still  prefer  to  function  as
 a  rudderless  conglomeration  of  parties,
 bereft  of  any  ideological  moorings,  and
 bound  tegether  only  by  their  blind
 wrath  and  frustration,  their  future  is
 no  doubt  going  to  be  worse  than  their

 present  predicament.  But  if  political
 parties  have  any  ideological  founda-
 tions  and  live  by  them,  then  the  con-

 cept  of  57  1e  cent  representative  capa-

 city  is  a  total  myth.  The  Congress  (1)
 represents  the  authentic  national  main-
 stream  of  Indian  public  opinion.

 Even  after  this  nerve-racking  expe-
 rience,  if  the  (00100511 011  does  not  rea-
 lise  that  the  old  strategy  of  ‘Grand  Al-
 liance’  would  not  work,  God  alone  can

 help  them.  They  are  busy  today  divid-

 ing  seats  for  the  pending  by-elections
 and  Mr.  Fernandes  has  taken  a  brisk

 step  forward  to  canvass  for  jcint  cam-

 paigning  by  all  Parties.  If  basic  beliefs
 and  ideological  postures  do  not  mean

 anything  to  you,  and  you  want  to  wear
 the  halter  of  communalism  and  caste-
 ism  round  your  neck  like  badges  of

 glory,  you  are  beund  to  be  doomed.
 You  cannot  stop  that  rising  tide  of  the

 people’s  faith  in  the  leadership  of  Mrs.
 Gandhi  in  this  manner.

 Another  phobia  which  plagues  them
 is  the  image  of  Shri  Sanjay  Gandhi.
 He  is  an  Hon.  Member  of  this  House
 and  has  come  here  with  the  sanction  of
 the  people.  And  at  least  the  Lok  Dal
 sheuld  be  indebted  to  him  that  his

 strategy  helped  their  leader  achieve  his
 life’s  ambition  of  becoming  the  Prime
 Minister  of  India.  It  is  a  wonder  or
 wonders  that  he  could  make  it  without
 the  necessary  support  in  the  Lok  Sabha,
 without  facing  the  House  even  for  a

 day,  (Interruptions).

 ।  hope  you  realise  I  am  stating  real
 facts....

 Now,  what  is  the  legacy  which  we
 have  inherited  from  you?  1  and
 order  is  shaken  to  the  roots  and  there
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 is  complete  erosion  of  authority  in  all

 parts  of  the  country.  But  the  most

 outstanding  feature  of  the  33-month
 ‘old  rule  has  been  the  resurgence  of  the

 R.S.S.  menace  and  their  accession  to,

 unbridled  power.  It  was  a  sad  day  for

 ‘our  country  when  we  saw  all  the  Ja-
 nata  Party  leaders,  standing  in  a  row,
 with  bowed  heads  and  garlands  in  their

 hands,  to  pay  their  respects  to  the

 R.S.S.  Chief.  The  R.S.S.  was  then  talk-

 ing  of  capturing  power  within  the  next
 ten  years,

 The  President’s  Address  is  proof  of
 the  fact  that  on  all  fronts,  we  mean  to

 keep  our  promises  (०  the  people.  16

 has  been  announced  that  the  minority
 character  of  the  Aligarh  Muslim  Uni-

 versity  would  be  soon  restored.  Our
 Government  would  do  every  thing  to

 give  the  minorities  their  rightful  place
 in  every  sphere  of  national  life.  It  is

 reaily  not  a  question  of  premises;  it  is

 a  matter  of  faith  to  us.  Ours  is  the

 only  political  party,  I  am  proud  to  say

 here,  which  has  always  kept  the  RSS
 and  the  Jan  Sangh  at  a  distance  and
 has  never  shared  power  with  them  even
 under  the  most  adverse  circumstances.

 Congressmen  may  differ  on  many  issues,
 but  where  national  interests  and  secu-
 larism  are  concerned,  I  can  assure  you
 and  Members  of  the  Opposition  that
 we  shall  never  falter.

 The  ccuntry  is  in  safe  hands  today.
 We  are  confident  that  the  Prime  Minis-

 ‘ter  would  untangle  the  Assam  situation
 and  the  explosive  situation  on  our
 north-eastern  borders  and  restore  com-
 plete  normalcy  very  soon.  Events  are
 fast  developing  into  a  hot  war  on  our
 nerthern  border  in  Afghanistan.  The
 American  response  to  the  situation,  to
 buttress  Pakistan  militarily,  has  creat-
 ed  serious  problems  which  concern  our

 security;  so  also  the  present  triangu-
 iar  relationship,  the  axis  between  the
 United  घटि,  Pakistan  and  China.
 The  present  situation,  if  not  checked
 in  time,  is  likely  to  completely  upset
 our  priorities  even  at  home.  We  fully

 agree  with  our  friend, who  made  a
 [ee  just  now,  that  Soviet  Russia  is
 -a  dependable  friend  and  has  stood  with
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 us  in  hours  of  crisis.  The  trine  2

 ister,  even  before  her  assumption  te

 power,  took  the  initiative  and  clearly
 stated  the  position  that  our  national  ४-

 terests  lie  in  making  every  effort  te

 defuse  the  crisis  and  de-escalate  the

 present  tension.

 On  the  economic  front,  the  Janata

 Party's  and  the  Lok  Dal’s  legacy  is
 most  unenviable—a  massive  backlog  ef

 economic  travails.  The  industrial

 growth  has  come  down  to  zero.  The

 GNP  has  been  reduced  to  one  per  cent

 during  the  current  financial  year.  The

 rate  of  inflation  is  neariy  ene  and  half

 per  cent  per  month.  It  is  really  a  case
 of  stagnation,  economic  stagnation  and
 inflation  feeding  upon  each  other.  The
 trade  deficit  is  to  the  tune  of  Rs.  2,000
 erores.  The  oil  bill  is  likely  to  come

 up  to  Rs.  5,000  crores  which  is  80  per
 cent  cf  our  export  earnings.  Power

 generation,  as  rt.  Pandey  has  just
 now  mentioned,  has  reached  the  low
 level  of  48  per  cent  of  the  installed

 capacity.  Transport  bottlenecks  have
 further  aggravated  the  situation.  This

 year  the  man-day  losses  have  been  to
 the  tune  of  50  millions  and  labour  us-
 rest  is  getting  acute  every  day.  With
 the  Janata  Party’s  announcement  of  a

 ten-year  countdown  on  ending  1171 रा
 pleyment,  the  number  of  jobless  has
 shot  up  and  the  percentage  of  available
 jobs  has  gone  down.  Deficit  financing
 was  recklessly  adopted  and  credit  faci-
 lilies  were  generously  liberalised  evem
 for  speculative  activities.  The  plam-
 ning  process  was  rolled  up  and  givem
 a  complete  holiday.  With  shortages
 of  industrial  and  consumer  geods,
 there  is  complete  chaos  on  the  ecome-
 nomic  front.

 The  Adress  has  clearly  laid  down  and
 defined  the  immediate  objectives  of  re-
 moving  shortages  of  key  factors,  ea
 ing  greater  availability  of  mass  com-
 sumption  goods  and  price  control.  md
 efforts  have  te  be  directed  towards  full
 utilisation  of  unused  capacities,

 The  public  distribution  system  -
 not  only  to  be  enlarged  but  has  to  -०
 given  a  completely  new  orientation  so
 as  to  protect  the  proper  interests  of
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 the  most  vulnerable  sections  of  the

 society.

 The  Minimum  Needs  Programme
 has  been  rightly  revived  and  I  hope,
 will  be,  pursued  with  all  speed.

 I  have  full  confidence  that  the  gov-
 ernment  will  use  its  massive  mandate
 to  ensure  political  stability  and  also  to

 usher  in  an  era  of  socio-economic

 transformation,  which  would  not  just  be
 a  cosmetic  change  but  which  would
 be  fundamental  in  character  se  as  to

 maintain  an  automatie  pro-people  bal-
 ance  in  our  economy.

 We  are  happy  that  the  charismatic

 leadership  of  Mrs.  Gandhi  is  once  again
 on  the  saddle  to  guide  the  destinies  of
 the  nation.  We  also  hope  that  the  op-
 position  groups  would  1101.0  continue  to
 be  counted  under  the  anonymous  anti-

 Congress  label  and  that  they  would
 not  barter  their  principles  and  identity
 for  some  immediate  and  illusory  gains.

 की 0०  leader  has  proclaimed  that  she

 has  forgotten  the  nightmarish  experi-
 ence  of  the  thirty-three  months  and
 would  nof  carry  on  any  personal  ven-
 detta  against  any  one.  I  hope  the  op-
 position  too  would  not  remain  tied  to
 the  past  but  look  towards  the  future.

 They  should  be  able  to  cvercome  their

 present  frustration  and  strengthen  the
 national  will  to  build  up  a  self-reliant
 mation,  to  create  an  equitable  and  just
 erder  and  ensure  a  better  future  for
 eur  people.

 थी  सतीश  प्रसाद  सिहू  (खगरिया )  :  सभापति
 महोदय, मैं  राष्ट्रपति  जी  के  अभिभाषण का  समर्थन
 कसते हुए  कुछ  बातों  को  तरफ  बाप  का  ध्यान  दिलाता
 चाहता हूं  वेसे  तो  1952  से  ही  कांग्रेस  के  खिलाफ
 विभिन्न  विचारधाराओं के  लोग  पार्टी  के  रूप  में  देश
 के  सामने  भाये  धौर  उस  समय  से  यह  प्रयास  रहा  कि

 कांग्रेस  को  अपदस्थ  कर  के  शासन  में  करावें  ।  लेकिन
 12  वर्ष  के  बाद  इन  लोगों  ने  यह  अनुभव  किया  कि  अलग-

 भ्र लग  विचारधारा  रख  कर  हम  लोग  सरकार  में  नहीं

 झा  सकते  पसी  हालत  में  सारी
 पार्टियों

 ने  मिल  कर

 i?
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 सरकार  ही  रही  ।  उन  संवाद  की  सरकारों का  जो
 रवैया  रहा.  उस  से  यह  साफ़  जाहिर  हो  गया  कि  विभिन्न
 विचारधाराओं के  लोग  मिलजुल  कर  सरकार  नहीं  चला
 सकते,  वे  सरकारें  बिखरीं, टूट गई भ्रौर फिर ट्ट  गई  और  फिर  सारे

 मुल्क  में  यहां  की  जनता  ने  कांग्रेस  के  हाथों को  मज़बूत
 किया  ।  उस  के  बाद  जितने  विरोधी  दलों  के  नेता
 थ,  उन  सब  ने  जनताਂ  के  बीच  में  यह  बात  रखी  कि

 अगर  हम  लोगों को.  सेक्टर  में  भी  मौका  मिलता  तो
 हम  द्रुत  गति  से  जनता  का  फायदा  करते  थे,  जनता
 की  सदस्यों को  जो  कांग्रेस  धीरे-धीरे हल  करना
 चाहती  है,  हम  उस  को  द्रुत  गति  से  हल  कर  सकते  थे
 कौर  कम  समय  में  देश  का  निशा  बदलਂ  देते  ।  इन
 बातों के  लिए  भी  प्रयास  करने में  उन  को  10  साल

 का  वकत  लगा  ।  उस के  बाद  1977  में  जनता  के
 सामने  इन  लोगों  ने  सच्  पार्टियों  को  मिला  कर  कहा
 कि  हम  एक पार्टी हो  जाते  हैं  हमें  मौका  दीजिए 4
 और  जनता  पार्टी नाम  रख  दिया,  जनता के  हितों  के

 लिए  इस  से  जनता  के  मन  में  यह  बात  उठी  कि

 हो  सकता  है  कि  कांग्रेस  धीरे-धीरे देश  में  प्रोग्रेस  कर

 रही  है  कौर  नगर  इन  लोगों  के  हाथों  में  सत्ता  दी
 जाए,  तो  हो  सकता  है  कि  दरत  गति से  हम  लोगों  को

 कुछ  फ़ायदा  मिले, हम  ्  बढ़ें  कौर  हम  लोगों  में
 खुशहाली  जाए  ।  इसलिए  सन्‌  1977 में  जनता  ने
 इन  लोगों  को  जिताया  कौर  स्टेट्स में  भी  प्रौढ़  केन्द्र
 मे ंभी  सरकार  बनाने का  मौका  दिया  बौर  बड़ी  उम्मी दें
 ले  कर  यह  मौका  दिया  था  कि  अब  हम  लोगां  ने  लिए
 अच्छे  दिन  लौटने  वाले हैं  लेकिन  जो  कुछ  हुमा,  वह

 सब  को  मालम है  ।  इन  लोगों  ने  शुरू  शुरू  में  जब
 सरकार का  काम  संभाला, तो  कुछ  दिनों  तक  तो  लोगों
 के  मन  में  यह  आशा  जगी  रही  कि  हम  लागों
 की  प्रगति  होगी  लेकिन  विभिन्न  विचारों के  इन  लोगों
 ने  एक  नाम रख  कर  विभिन्न  दिशाश्रों में खींचात में  खिंचाई

 शुरू  कर दी  |.  खींचातानी  श्रापस में  बढ़ने लगी  और

 वह  इतनी बढ़ी  कि  ढाई  साल  भी  जनता  पार्टी  नहीं  चल
 सकी  कौर  उस  की  सरकार  बिखर  गई,  दो  भागों  में
 वह  बंट गई  भोर  फिर  सरकार  ट्ट  गई  ।
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 इसी  लिए  कि  जनता  पार्टी  यह  दिखाना  चाहती  थी
 fe  जगजीवन  राम  जी  श्राथेरीट्रेरियन हैं  औरवे थे
 यह  चाहते हैं  कि  मेरा  नाम  पहले  से  ही  मैनीफैस्टो में
 ज  इस  के  बाद  श्राप  यह  देखिए  कि  चौधरी

 साहब  जनता  पार्टी  से  प्लग  हुए  भोर  उन्होंने लोक  दल
 बनाया  और  बीच  में  जब  उन  को  सरकार  से  श्री
 मोरारजी  भाई ने  निकाल  दिया  था,  तो  एक  बड़ा
 प्रदर्शन  भी  किया  दिल्‍ली  मेंओर  उन  को  फिर  से  सरकार

 में  रख  लिया  गया  लेकिन  उन  की  एक  बहुत  बड़ी
 थी  कि  जिन्दगी में  प्राइम  मिनिस्टर  बनना है

 अगर  प्राइम  मिनिस्टर नहीं  बने  तो  यों  ही  मरना
 बेकार  है।  इसलिए  उन्होंने  नथक  परिश्रम  किया
 और  बाद  में  प्रधान  मंत्री  बन  गये  लेकिन  एक  बात  मैं

 यह  कहना  चाहता  हूं  कि  लोक  दल  के  आदमियों
 को  तो

 -कम  से  कम  इन्दिरा  जी  के  खिलाफ़  नहीं  बोलना  चाहिए
 क्योंकि  इन्दिरा जी  ने  ही  चौधरी  साहब का  जीवन
 सुधारा है  ।  इस  बात  को  याद  रखें  कमिश्नर  इन्दिरा

 जी  उन  का  समर्थन  नहीं  करती,  तो  उन  का  नाम  प्रधान
 मंत्री  के  लिए.  नहीं  जाता  |

 अब  एक.  सवाल  और  उठता  है  ।  हमारे
 एक  पुराने  मित्न हैं,  जिन्होंने  कांग्रेस  के  साथ  बहुत

 ‘feat  तक  काम  किया  है  पौर  वे  हैं  सी  0  पी0  भाई0 के
 मित्र  |  अब  यें  कांग्रेस  के  खिलाफ

 बोलते  हैं  ।  जब  बीस  सूत्री  कार्यक्रम  चलाया
 गया  था,  तो  उस  की  ताईद  करने  वाले  यही  थे,
 इमर्जेन्सी की  ताईद  करने  वाले  सी  0  पी  आई०  वाले
 ही  थे  लेकिन  एक  बात  सभी  लोगों  को  मालम  होनी
 चाहिए  क  इन  का  रवैया  शुरू  से  ही  एक  जैसा  रहा  है
 fe यह  पार्टी...  हमेशा  सरकार के  पीछे  रह  है  ।
 जिस  समय  अंग्रेज़  थे  oh  यहां  प९  आज़ादी  की  लड़ाई
 लड़ी जा  रही  थी,  उस  समय  भी  सी (  पी  0  आई०

 अंग्रेज़ों  के  साथ  थी  ।

 वाइट  प्रोग्राम  भराया  और  गरीबों  के  लिए  भलाई
 की  बात हुई  तो  इन्होंने  कहां  कि  हम  भी  गरीबों का
 भला  करना  चाहते  हैं  ।  उस  वक्‍त a  कॉग्रेस  के
 साथ थे  कौर  जब  जनता  पार्टी की  सरकार  बनी,

 त फिर  वे  जनती  पार्टी के  साथ  हो  गये  ।  और
 ब  लोक दल  की  सरकार  बनी  तो  वे  लोक  दल  के
 साथ  हो  गये  ।  इस  से  साफ  जाहिर हो  गया  है  कि

 कर  ही  फायदा  उठाना  चाहती है  ।  मैं  उम्मीद  करता

 हूं कि फिर वे हमारे फिर  वे  हमारे  साथ  आ  जाएंगे म्री  यह  कहू  कर
 के  थ्री  जाएंगे  कि  प्रापके  साथ  रह  कर  गरीबों  के
 लिए  काम  करेंग े।

 सी  0  पी0  एम०  के  लोग  बहुत
 उतावले हो जाते ने साहब ने क्यों हैं।  वे  कहते हैं  कि  गनी  खां  चौधरी  साहब  ने  कयों

 कहा  कि  इस  पार्टी  को  बंगाल  की  खाड़ी  में  भेज  देर
 यह  बात  सभी  जानते  हैं  कि  बंगाल  की  खाड़ी
 ही  इस  पार्टी

 का  जन्म  हुआ  कौर  वहीं यह
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 प्रेमी  आदमी  अख्तियार नहीं  कर  सकता  है  ।  चुनावों
 में  इन्होंने गांव  वालों के  साथ  जो  व्यवहार  किया  वह
 मैं  श्रमिकों

 होटल
 ा

 हु।

 उन  लोगों को  इन्होंने
 जबर्दस्ती  वोट  डालने  के  लिए  जाने  नहीं  दिया  कौर
 जबरदस्ती  वहां  बूथ  के पर्चा रंग किया.  गया  1  मगर

 गनी  खां  चौधरी  साहब  ने  ऐसी  बात  कही  तो  कोई  गलत

 बात  नहीं  कही है  ।  ऐसी  पार्टी  यहाँ  नहीं  पनप  सकती

 iter
 उसे  पनपने  देना  चाहिए  जो  देश  के  हित

 में  नहीं  है  और  समाज  के  हित  में  नहीं  है  ।

 श्राप  यहां  कहते  हैं  कि  हम
 लोगों  को

 चुनावों
 में कम  परसेंट  वोट  मिले  ।  लेकिन  मैं  श्राप  से  कहता

 हूं  कि  आप  झगर  अलग  अलग  चुनाव
 न

 लड़े  होते  तो
 श्राप  का  परसेण्टेज  बहुत  कम  होता  और  कांग्रेस
 का  बहुत ज्यादा  होता  ।  क्योंकि  बहुत  से  मतदाता
 किसी  जाति विशेष  पर  वोट  देते  हैं,  बहुत  से  लीडरशिप
 पर  वोट  देते  हैं।  इसलिए  यह  कहना  सही  नहीं  है  कि
 कांग्रेस को  कम  वोट  मिल े|

 दूसरी  बात  सी  0  पी  0  एम०  के  सम्बन्ध में  जो  गनी
 खां  चौधरी  ने  कही ंहै  उस  पर  हमारे  प्राइम
 मिनिस्टर  को  भी  ध्यान  देना.  चाहिए.  ।  जो

 वहां  चुनावों  मेंहुआ  उसके  लिए  वहां  इंक्वायरी
 होनी  चाहिए ।  लोगों के  साथ  जो.  वहां  व्यवहार

 किया  गया,  उन्हें बरस  पर  नहीं  जाने  दिया  गया,

 वोट  नहीं  डालने  दिया  गया,  इस  सब की  इंक्वायरीਂ
 art  चाहिए  ।  इस  पर  यहां  बहुत  जोरों  से

 यह  कहा  जाता  है.
 कि  हम  लोगों  की  केरल

 में  जीत  हुई,  वेस्ट  बंगाल में  जीत  हुई ।
 वहां  के  सब  लोगों  को  मालम  है  कौर  मेरा  प्रांत
 चूंकि  बगल  में  है,  इसलिए  हम  लोगों  को  भी  मालूम
 हैं  कि  किस  प्रकार  से  इन  लोगों  की  वहां  जीत  हुई
 है  कोई  भी  राज्य  सरकार  इस  ढ़ंग  से  चुनावों
 में  नहीं  कर  सकती  है  जो  वहां  की  राज्य  सरकार

 ने  किया है  ।  मुझ  इस  सम्बध में  इतना  ही  कहना

 है  कि  इन  बातों  पर  ध्यान  देना  चाहिए  ।

 एक  बात  प्रापको  भरर  जान  लेनी  चाहिए ।

 यह  सब  कुछ  हूमा  सो  किलिक  औौर  उसके  बाद  भी
 कांग्रेस  शासन  में  करायी  ।  लेकिन  विरासत  में  हम
 लोगों  को  जो  कृषि  व्यवस्था  खराब  मिली  है,  वह

 बड़ी  दुखद  स्थिति है  ।  मैं  भ्रापकों खास  कर  बिहार
 में  क्राप  की  हालत  के  बारे  में  बताना  चाहता  हैं  ।  वहां
 हालत यह  है  कि.  रात  को.  काश्तकार  अपने  खेत
 में  नहीं  रह  सकता  है  ।  उसकी  खेती  का  सामान

 गायब हो  जाता  है,  पम्पिंग सेट  का.  सामान  गायब  हो
 जाता है  ।.  यह  सामान  उससे  छीन  लिया  जाता

 है  कौर  उसे  मारा  जाता  है
 ।

 भले  आदमी काम
 खत्म  होते ही  अपने  घरों  को  चले  जाते  हैं  ।

 प

 ही  क्षेत्र के  दो  प्रखण्डो ंमें  जो  घटनाएं घटी
 उन  के  बारे में  सारे  सदस्यों को  जानकारी  देना

 चाहता  हूं  और  उम्मीद करता  हूं  कि  भ्र पोजिशन के
 सदस्य भी  इन  बातों  पर  गौर  करेंगे  और  विचार

 करेंगे  ।  प्रधान  मंत्री  जी  से  भी  निवेदन  करता ैं

 हूं  कि  ये  जो  घटनाएं  हैं,  जिस  ढ़ंग  से  ये  घटती
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 न  नि  कि

 वहाँ के
 गों  जान  माल  की  रक्ष:  हो  सके  कौर

 हैं,
 जन  नस्क  जनूका  एक ही प्रान्त त्  शान्ति  से  लोग  अपना  जीवन  बिता  सकें  ।  वहां.  पर

 चाहिए  तरह  एक हा
 प्रान्त

 लोग  तबाह  हो  रहे  हैं
 लोग कोई काम ' हए हैं । इस

 कररड़े  हैं के  किसी.  एक  भाग में  wit  वे  इस  तरह  से  भेर  परेशानी  में  पड़े  हुए  हैं  ओर
 घटती  हैं  तो  उनकी  तरफ  तो  विशेष  ध्यान  जाना

 ह हुए हू ।
 ग्रा पका

 हो  चाहिए ।  कांग्रेस [के  शासन में  पहले  भी

 हत्या यें  हई  होंगी  लेकिन इस  तरह  से  नहीं  ।
 मैं दो  ही  प्रखण्डों की  बात  श्राप  के  सामने  रखना  चाहता
 हैं  भ्रौर  वे  हैं  नोगिया।  कौर  गोपालपुर  प्रखण्ड,

 जो

 एक ही  विधान  सभा  क्षेत्र  में  पड़ते  हैं  ।  वहां
 से  जो  रिपोर्टे  मिली  हैं  उनके.  आधार  पर  ही
 मैं  भ्रापको  ये  सब  डिटेल दे  रहा  हू।.  1977 के
 इलैक्शन  के  बाद  थाना  नौगछिया के  ए  एस  असारको को
 31  राजपथ पर  शाम  को

 गुंडों
 ने  गोली  मार  दी ।

 उसके  कुछ  दिन  के  बाद  एस  डी  झ  ट्यूबवेल  की  पत्नी
 की  हत्या  नौगछिया  बाजार  में  ग़ंडं  तत्वों  ने  कर  दी  ।

 जगतपुर  ग्राम  थाना  नोगिया  के  बासा  पर  तीन
 व्यक्तियों  की  हत्या  कुल्हाड़ी  से  काट  कर  1978  में
 कर दी  गई  एक  सप्ताह  के  अन्दर  बारह  व्यक्तियों  की

 हत्या  भ्र सामाजिक  तत्वों  ने  कर  दी  ।  इन  सारे
 व्यक्तियों की  लाएं  बरामद  221  7  अगस्त  1979
 को  महेन्द्र  मंडल,  मुखिया,  ग्राम  पंचायत  मालपुर,
 थाना.  ग्रो पाल पुर  की  22  बजे  दिन  में  नोगिया
 बाजार  में  रोली  मार  कार  हत्या  कर  दी.  गई  ।
 इसके  बाद  चौदह  MITT  1979  को  साम  लरा,
 गोपालपुर  थाना,  में  तीन  व्यक्तियों  को  कुल्हाड़ी  से
 Hie  कर  मार  दिया  गया  ।  सात  नवम्बर  1979
 को  पांच  बजे  संध्या  हजारों  लोगों  के  बीच  नौगछिया
 बाजार में  डाका  पड़ा  जिस  में  नौ  व्यक्तियों  को  बोलीं
 मार  दी  गई  ।  एक  व्यक्ति  की  मृत्यु-पी  एस  सी
 एच  पटना  में  हुई  ।  फिर  इसी  साल  1979  में

 aq  शरीफ  के  सिपाही,  ग्राम  इस्लामपुर,  थाना

 गोपालपुर  में  दिन  दहाड़े  हत्या  कर दी  गई  ।  पंद्रह
 जनवरी  1980  को  बारह  बजें  दिन  में  पूरन  भगत
 और  टेंगर  मंडल  की.  हत्या  लती पाखर  ग्राम  में

 कर  दी  गई  ।  पूरन  भगत  ग्राम  श्रिया थाना थाना
 गोपालपुर  और  टैगर  मंडल,  ग्राम  परबत्ता,  थाना
 नौगछिया  के  थे  ।  पूरन  भगत  को  गोली  मार  दी  गई
 श्र  टेंगर  मंडल को  काट  काट  कर  टुकड़ों  में

 फेंक  दिया  गया।  23  जनवरी  1980  को  लती  पाखर
 के  लाला.  सिह  जो  कांग्रेस  (आई)  के  एक.  सक्रिय
 कार्यकर्ता  तथा  नौगछिय।  प्रखण्ड  कांग्रेस  कमेटी  के

 कार्यालय  मंत्री  थे, की  चार  बजे  दिन  में  सैकड़ों  लोगों  के
 बीच  गोली  मार  कर  हत्या  कर  दी  गई  ।

 1977  से  पभी  तक  इस  प्रकार  की  34  निर्मम

 हत्या यें एक  ही  विधान  सभा  क्षेत्र  में  जिस  में  दो  थाने
 पढ़ते  हैं  --नोगिया  कौर  गोपालपुर-- की  गई

 हैं।
 विधि

 स्वा  की  जब  यह  हालत
 होतो

 चाहिए  कि  वहां  की  सरकार झगर  कारगर  नहीं
 तो  यहां  पर  प्रधान  मंत्री  जी  य।  गुह  मंत्री  जी  या  दोनों

 -~

 विशष  ध्यान  जाना  चाहिए ।

 SHRI  BALANANDAN  (Mukundapu-
 ram):  I  cannot  say  that  I  am  happy  like
 the  other  friend  who  spoke  from  the

 other  side.  Our  President  was  speak-
 ing  about  the  stability  which  has  en-
 tered  into  the  ccuntry.  छपा:  stability
 for  whom?  For  the  big  growers,  for

 the  monopolists  and  the  high  priests
 of  the  capitalist  class?  If  the  total

 policy  so  far  foulowed,  is  not  changed
 then  stability  cannot  come.  Stability
 could  come  only  if  the  total  policy  is

 changed.  And  therefore  I  beg  of  the

 Government  to  spell  out  what  the  dras-
 tic  changes  in  policy  which  they  pro-

 pose  to  take,

 And  secondly,  Sir,  somebody  said
 here  about  the  big  majority  which  they
 have  got  in  the  Lok  Sabha  election.
 That  is  a  fact.  But  I  want  to  11 (21111 011

 the  other  side  of  the  picture  also.  You

 will  find  this  situation  in  Tripura,  in

 West  Bengal  and  in  Kerala.  The  Rul-

 ing  Party—the  Congress  (1  Party—
 was  rejected  by  the  peopie.  After  the

 Lok  Sabha  election  is  over,  there  has

 been  the  election  to  the  State  Assembly
 of  Kerala.  Our  Prime  Minister  came

 to  Kerala  and  she  told  the  pecple  about

 the  benefits  of  the  Congress  (I)  Rule,
 if  they  came  to  power  in  Kerala.  But

 what  happened?  I  need  not  narrate
 the  whole  thing.  She  came  to  Kerala
 and  she  visited  Padmanabhaswami

 Temple  and  Guruvayur  Temple  in  order

 to  catch  the  votes  of  Hindus.  The

 President  has  been  talking  about  the

 communal  harmony  and  there  should
 not  be  any  reference  to  communalism

 during  poll.  In  Kerala  the  Congress-I
 had  entered  into  alliance  with  all  the

 caste  and  communal  parties.  More  se,

 they  were  in  alliance  with  the  Janata

 Party.  Yesterday,  the  Prime  Minister
 had  said  that  the  Congress-I  Party  had

 no  understanding  with  other  commune

 al  parties.  I  can  tell  you  that  Mr.  2०-
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 jagopal  and  Mr.  Sukumaran  Nayar  are

 the  R.S.S.  leaders  who  were  also  sup-

 ported  by  the  Congress-I  Party  in  Ke-

 rala.  What  was  the  result?  The  result

 was  that  only  17  seats  they  could  win

 out  of  140  seats.  So,  in  Kerala  the

 Congress-I  were  rejected  by  the  people.
 But  you  claim  a  massive  majority

 throughout  the  country.  I  have  to  re-

 mind  those  people  who  talk  of  big  ma-

 jority,  that  the  other  side  should  also
 be  taken  into  acccunt.  The  hon.  Mem~-

 ber  who  spoke  just  before  a  few

 minutes  wanted  that  the  C.P.I.(M)  in

 West  Bengal  should  be  thrown  into  the

 Bay  of  Bengal.  It  is  a  wonderful  sug-

 gestion.  But  you  have  to  remember
 that  our  President  has  all  along  been

 saying  abceut  cordial  relations  between
 the  Centre  and  the  States.  Whereas

 you  have  been  talking  the  other  way
 round.  Many  people  are  thinking  that
 the  CPI(M)  in  Kerala  can  be  thrown
 into  the  Arabian  Sea  or  the  CPI(M)
 in  West  Bengal  can  be  thrown  into  the

 Bay  of  Bengal.  But  I  can  tell  you
 that  you  are  in  a  day-dream.  If  you
 do  nol  respect  Centre-State  relations,
 you  will  be  threwn  into  the  Indian
 Ocean.

 Here  I  do  not  want  to  mention  about
 the  rising  prices.  Everyone  was  talk-
 ing  about  that.  It  is  because  of  black-
 marketeers  and  the  hoarders  that  we
 are  witnessing  the  price  spiral.  It  is
 व  te  that  they  are  doing  their  mite.
 But  the  basic  policy  of  the  Government
 is  that  the  Government  year  after  year
 has  been  increasing  tax  rates,  resort-
 ing  to  deficit  financing  and  also  other
 metheds  by  which  the  prices  are  going
 Sky-high.  If  you  want  to  arrest  the
 Drice-rise.  you  have  to  change  the
 policy.  Then  only  you  can  arrest  the

 Spiralling  price.

 In  the  President’s  address  mention
 has  been  made  about  the  environmen-
 tal  protection  and  solution  of  the  poi-
 lution  problem.  But  before  censider-
 ing  all  these  things,  one  expects  the
 government  to  work  out  a  scheme  by
 which  more  than  50  per  cent  of  the
 country’s  populaticn  who  are  living
 below  the  poverty  line  could  be  amelio-
 rated.  Nobody  is  against  protecting

 MAGHA  9,  1901  (SAKA)  Address  (M)  ।

 scientifically  flora  and  fauna  in  the

 country.  Here  I  would  like  to  refer  to

 the  National  Environmental  Protection
 Committee’s  report  which  had  gone
 into  the  environmental  conditions  in

 the  Western  Ghats.  They  had  submit-
 ted  a  report  on  three  projects.  One  is

 Kudremukh,  the  second  is  the  Silent

 Valley  and  the  third  is  the  Kodachadri

 project.  For  preparing  this  report
 10,000  dollars  were  given  by  the  Inter-
 national  Wildlife  Fund.  I  would  like
 to  know  from  the  Gevernment  whether
 our  Government  was  not  in  a  position
 to  provide  funds  for  the  preparation  of

 such  a  report.  The  Committee  report
 was  amply  rekwarded  by  giving  clear-
 ance  to  the  Kudremukh  Project  in
 Karnataka  which  is  a  project  complete-

 ly  against  environmental  and  ecologi-
 cal  protection.  In  Kudremukh  project,
 they  have  also  two  dams  which  cover
 about  1000  hectares  tgr  coal  washeries.
 This  has  been  agreed  to.  Another  pro-
 ject  at  Kodachadri  in  Mysore  has  also
 been  agreed  te.  About  Silent  Valley
 project  alone,  this  Committee  has  rais-
 ed  certain  objections.  These  interna-
 tional  agencies  which  pay  money  to
 others  for  such  things  are  interested
 in  one  thing  and  that  is  that  the  deve-
 loping  countries  should  not  get  cheap
 energy  and  cheap  food.  Therefore,
 they  resort  te  all  kinds  of  tactics  in  the
 name  of  protection  of  wild  life,  special
 birds  etc.  and  they  try  to  get  the  for-
 ests  under  their  control  and  indulge  in
 all  kinds  of  espionage.  Did  the  Gov-
 ernment  go  through  this  report?  They
 did  not.  Somebody  from  Kerala  had
 gene  to  the  Kerala  High  Court;  the
 High  Court  cleared  this  project,  but
 somehow  some  objection  has  been  rais-
 ed  by  the  Centre.  I  would  strongly
 urge  that  that  objection  should  be  re-
 moved  because  by  this  project,  Kerala
 State  will  get  cheap  energy  and  cheap
 food  and  for  which  clearance  should  be
 given.

 There  is  another  point.  For  support-
 ing  Congress(I)  Party;  the  monopolists
 throughout  the  country  are  making
 very  big  demands.  They  want  to  go
 over  to  the  core  sector  hitherto  reae-
 ed  for  public  sector.  They  want  com-
 plete  freedom  in  that  respect.  They
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 want  te  enter  the  fields  of  electricity,
 coal  and  other  core  sectors.  Then,  the
 international  monopolists  also  want
 that  they  should  be  given  complete  free-

 dom in  the  matter  of  investment  in  the

 private  sector  or  any  sector  whichever
 they  want.  I  would  like  to  say  empha-
 tically  that  if  we  want  to  get  cut  of
 the  present  economic  crisis,  these
 monopolists  must  be  dealt  with
 properly  and  sternly.  Our  public
 sector  has  got  to  be  kept  intact,  no-

 body  should  be  allowed  to  go  into
 the  fields  reserved  for  public  sec-
 tor.

 Sir,  the  President  has  covered
 many  subjects,  but  I  have  no  time  to

 express  my  views  on  them.  I  would
 like  to  make  one  point  about  Kera-
 1's  traditional  industries.  The  Gov-
 ernment  should’  pay  special  atten-
 tion  to  see  that  these  industries  not

 only  survive  but  prosper.  Millions  of

 people  are  engaged  in  coir,  cashew,
 bamboo  and  mat  making  industries
 in  Kerala.  ।  would,  therefore,  urge
 that  Kerala  needs  special  attention

 from  the  Government.  Only  if  spe-
 cial  attention  is  given  to  these  as-

 pects,  the  economic  equilibrium  in

 the  country  can  be  kept.

 And  finally,  I  would  submit  that

 the  Central  Government  should  not
 do  anything  which  would  estrange
 the  Centre-State  relations.  On  the

 other  hand,  every  effort  should  be

 made  to  strengthen  these.  The  States

 should  be  given  more  powers.  The

 attitude  shown  by  one  of  the  Minis-

 ters  here  when  he  talked  about  the

 Government  of  West  Bengal  is  not

 at  all  desirable.  He  should  be  ask-

 ed  to  behave  properly.  We  have  to

 take  the  country  forward  and  that

 ean  be  done  by  changing  the  basic

 policies  hitherto  adopted.
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 पहले  मैं  सरकार  का  ध्यान  इस  देश
 में  बिगड़ी हुई  कानून  और  व्यवस्था की  तरफ  खींचना
 चाहता  हूं  सरकार  ने  घोषणा  की  है  कि  स्थिति को
 सुधारने  के  लिए  पूरी  ताकत  के  साथ  कोशिश  की
 जायेगी  ।  लेकिन  बहुत  अफ़सोस  की  बात  है  कि
 तमाम  राज्यों में  जो  सरकारें काम  कर  रही  हैं  वे
 केन्द्रीय  सरक।र के  साथ  सहयोग  नहीं  करना  चाहती
 हैं।  कछ  राज्यों  की  सरकारें  तो  अपराधी  तत्वों
 के  साथ  मिल  कर  कौर  अपनी  पुलिस  तथा  पी०  ए०
 सी०  के  जवानों  को  साथ  ले  कर  जनता  पर  श्रत्य।चार
 कर  रही.  हैं  ।  मैं  इसका  एक.  उदाहरण  श्राप
 के  सामने  प्रस्तुत  करना  चाहता  हूं  ।

 यह  अखबार  है,  जो  पूर्वी  उत्तर  प्रदेश  के  ग्रो  रख पुर
 जिले  से  निकलता  है  ।  देवरिया  जिले में  लोकदल
 के  एक  विधायक, पुलिस  झ्र ौर  मै  जीएमसी  के  श्रफ़्सरों
 ने  मिल  कर  जितना  भयंकर  अत्याचार  नारायणपुर
 गांव  में  किया है,  सब  से  पहले मैं  उसका  रहस्योद्घाटन
 करना.  चाहता  हूं  !”

 इसमें  लिखा  हुअन  है-

 “पदेवरिय  के  नरायनपुर  गांव  में  पुलिस  ब

 पी०ए०सी०  का  मानुषिक  अत्याचार  :--  लाखों
 की  सम्पति  लूटी  गई  :  ग्रामवासी  पीटे.  गय े:
 महिलाओं  की.  जसमत  लूटी  ।”

 समाचार  में  लिखा  है

 “ग्रामीणों  ने  बताया.  कि  यह.  लोपापक
 कांड  एक  विधायक  की  उपस्थिति  में  हुआ  1”

 फिर  4.0  लिखा  हुआ्  है

 “पुलिस  ने  वद्ध  महिलाओं  तथा  दस  ग्यारह

 ae  की  मासूम  बच्चियों  तक  के  साथ  मुंह  काला
 fear  क्

 आगे  लिखा  हुआ  है-

 “ग्रामीणों  ने  बताया  कि  गांव  के  हिन्दुओं
 को  मुसलमानों  को  मूव  पीने  और  मुसलमानों  को

 हिन्दुप्नों  का  मुत्र  पीने  के  लिए  बाध्य  कैया  गया  ।

 पुलिस  ने  हिन्दुझरोंकी की.  चोटी  और  मूछ  नोंचने

 के  लिए  मूसलमानों तथा.  मुसलमानों की.  दाढ़ी
 नोचने  के  लिए  हिंदियों  को  मजबूर  किया  ।”

 यह  काम  किया  है  उत्तर  प्रदेश  स

 पुलिस  ने  कौर  उत्तर  प्रदेश  में  जिस  ह  ै
 मॉँ,

 सरकार  हैਂ  उस  पार्टी  के  विधायक  ने  ।  बहुत
 अफसोस  के  साथ  कहना  पड़ता  है  कि  उत्तर  प्रदेश

 के  मुख्य  मंत्री  ने  पहले  बड़ी  बेशर्मी के  साथ

 हस  बात  को  कहा  कि  इस  प्रकार  की  कोई  भी

 wear  वहां  पर.  नहीं  घटी,  लेकिन  जब  उनके
 मंत्रीमंडल के  एक  मंत्री  ने  यह  कियां

 कि  बाहर भी  भौर  सदन  के  भीतर  थी  कि  इल
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 बहुत ही  शर्मनाक  घटना  है  कि  जो  वहां  घटी

 है
 मैँ  इसलिए  केन्द्रीय  सरकार से  भ्रनुरोध  करना

 चाहेगा  कि  इस  घटना  को  ध्यान  में  रखते  हुए
 उत्तर  प्रदेश  की  इस  प्रकार  की  नष्ट  कौर  बेशर्म
 सरकार  को  तत्काल  बरखास्त  किया  जाय  शर

 वहां  पर  फिर  से  चुनाव  कराया  जाय  ।.  वहां
 के  मुख्य  मंत्री  (व्यवधान) .  .  .  .  श्राप  अपने
 काले  कारनामों  को  सुनिए  और  देखिए  ।  आज
 जिस  बेशर्मी  के  साथ  ड्राप  इन  तमाम  कामों  को
 करा  रहे  हैं  उनको  भूलिए  मत..  (ण्पवधान)  .

 यह  अखबार  है  जिसमें  कहा  गया  है  कि

 हरिजनों  और  अल्पसंख्यकों  के  ऊपर  इस  प्रकार

 के  भ्रष्टाचार  उत्तर  प्रदेश  की  सीमा  में  किए  जा

 रहे  हैं  ।  अलीगढ़  के  अन्दर  अल्पसंख्यकों  के  उपर
 कितने  अत्याचार  किये  गये  ।  मैं  इस  बात  का

 गवाह  ह,  उस  समय  भी  मेने  जाकर  वहां  पर
 ware  उठाई  थी  कौर  उस  मुख्य  मंत्री  से  कहा
 था  कि  श्राप  वहां  के  अपराधी  अफसरों  के  खिलाफ प

 करें,  लेकिन  दुभाग्य  की.  बात  है  कि

 मुख्य  मंत्री  ने  जिन्होंने  कि  हमेशा  ही  अल्पसंख्यकों
 के  विरूद्ध  काम  किया  है.  ,  उन्होंने  कोई  भी

 कार्यवाही  इस  पर  नहीं  की  और  उन्होंने  इसे  ना-

 मंजूर  कर  दिया.  ।  में  अनुरोध  करना.  चाहूंगा
 कि  इस  प्रकार  की  निकम्मी  सरकारों  को  तत्काल
 बरखास्त  किया.  जाय  |

 कल  चौधरी  साहब  जाति  पांत  की  बात  कर
 रहे थे  ।  मैं  यह  कहना  चाहता  हूँ  कि  इस  देश
 के  अन्दर  अगर  जातिवाद  का  विष  किसी  ने
 फैलाया  है,  नगर  जातिवाद  के  भयंकर  विष

 किसी ने  की  है  तो  वह  चौधरी  चरण  सिह  जी
 हैं.  जिन्होंने  यह  कुकृत्य  किया.  है  ।  इस  बात

 का  उन्हें जवाब  देन।  चाहिए  और  देश  को  आश्वस्त
 करना  चाहिएं.  की  आगे  mat  वाले  दिनों  में

 इस  तरह  की  कोई  घटना  नहीं  होगी  ।  राज

 देश  में  केवल  कौम  के  अ्र।धांर  पर,  वर्ग  के  झ्राघार

 पर,  जाति  के  आघार  पर  इस  प्रकार  के  तमाम
 संघर्ष  फैलए  जा  रहे  हैं  कौर  लोकदल के  नेताओं

 यह

 तरह से  संघर्ष  फैलाने का
 काम  किया जा  रहा  है  कौर  राज  जाति  पांत
 को  मिटाने  की  बात.  की.  जाती रहती  है  ।

 शर्म  की  बात है  |  इस  तरह  की  बातों को
 लेकर  श्राप  देश  को  नहीं  चला  सकते,  यहं  मैं
 आपसे  कहना  चाहता  हूं  ।
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 मैं  सरकार  को  इस  बात  के  लिए  धन्यवाद
 देना  चाहता  हूं  कि  राष्ट्रपति  जी  ने  भ्रपने  कमी-

 भाष्ण में कहा में  कहा.  है  कि  झलीगढ  मुस्लिम  विश्व-
 विद्यालय  के  अल्प  'यक  स्वरूप  को.  आश्वस्त

 करने  के  लिए  विधेयक  अगले  सत्र  में  लाया  जायगा  *

 यह  एक  बहुत  ही  प्रच्छी  बात है  ।  इसके  साथ
 श्रल्पसंर्यकों की  भावनाएं  जड़ी  हुई  हैं  ।  मुन्ने
 विश्वास है  कि  शीघ्र ही  इस  विश्वांवद्यालय का
 मानना  रिटी  करेक्टर  रेस् टोर  कर  दिया  जायेगा ॥

 हमारे  देश  में  साइंस  कौर  टेक्नॉलॉजी  की
 क्या  स्थिति  है  इस  पर  भी  मैं  प्रकाश  डालना
 चाहता  हूं  ।  आज  भाभा  एटामिक  रिसर्च  संद
 के  वैज्ञ/निकों का  बहुत  ही  डिमारेलाइजेशन किया
 गया.  है  |  उनके  साथ  इतना  अन्याय  हुआ  .है
 कि  वहां  पर  वैज्ञानिक  सुसाइड  कर  रहे  हैं।  अभी
 तक  ऐसी  घटनाएं  श्राप  सी०  ए०  कार  में  हुआ
 करती  थीं  लेकिन  राज  वी०  ए०  आर

 सी०  में  भी  यह  घटना  हो  रहीं  हैं।  मुझे  पूरी
 उम्मीद है  कि  नई  सरकार  इस  दिशा  में  ऐसी
 कार्यवाही  करेगी  जिससे  इस  प्रकार  का  बीमारे-
 लाइजेशन  जो  हमारे  देश  के  वैज्ञानिकों  का  हुआ
 है  उसकी  समाप्ति  हो  सक े।

 मैं  सरकार.  से  एक  भ्नुरोध भी करता भी  करता
 चाहूंगा  कौर  वह  यह  कि  डा०  भीमराव  ध्रम्बेडकर

 का  एक  चित्र  संसद्‌  के  केन्द्रीय  कक्ष  में 5  3

 मान्यवर,  मैं  एक  बात  कौर  कहना
 ं  i  हुई

 |  सरकारों  i  |
 तु

 द

 45  त
 र

 94444433472
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 री  हरिकेश  बहादुर]
 विश्वविद्यालयों  से  पढ़कर  निकलते  हैं,  [निराशा

 के.  वातावरण में  इधर-उधर  भटकते  रहते  हैं  ।

 अगर  इस  निराशा  को  खत्म  नहीं  करेंगे  तो  |देश

 प्रारूप,  पर  बहस  हुई  थी.  श्र  उसको  .
 पास

 के  है  साथ

 सुन  लीजिये--नगर  देश  के  नौजवानों  में  व्याप्त

 इस  अशांन्ति  को  दूर  नहीं  किया  गया,  देश  के  लोगों
 का  शोषण  करने  का  प्रयास  किया.  गया,  यह

 सत्ता  की  कुर्सियों  पर  बैठकर  उनको...  गुमराह

 करने  का  प्रयास  किया  गया.  तो  देश की.  जनता

 इसको  बरदाश्त  नहीं  कर  सकती है  ।  इसलिये

 मैं  कहना  चाहेगा  oat  पंचवर्षीय  योजना  जिसको

 के  लिये  पिछली  सरकार  ने  कोई  क्राम
 अगर  यह  सरकार  उस  पर  प्रभाव-

 के  से  कायेवाही करेगी  तब  ही.  हम

 की  बेरोजगारी को  दूर  कर  सकेंगे  कौर

 के  [नौजवानों के  जीवन  में  उजाला

 लाग  करने
 नहीं  किया,
 शाली त

 इन  शब्दों  के  साथ  में  फिर  माननीय  राष्ट्रपति
 जी  के  अ्रभिभाषण  पर  जो  धन्यवाद  प्रस्ताव  पाया

 है,  उसका  समर्थन  करता  ह  ।

 PROF.  5.  5.  TEWARY  (Buxar):
 I  rise  to  support  the  Address  of  the
 President  to  the  Joint  Session  of
 Parliament.  I  take  this  opportunity
 to  thank  him  for  the  Address  and
 support  the  statement  made  by  him
 regarding  the  task  that  we  have  to
 face  in  the  future  and  also  the  refer-
 ence  made  by  him  to  the  Janata  re-
 gime.  I  agree  with  the  statements
 and  also  the  kind  cf  problems  that
 we  have  to  face  as  a  country,  as  a
 Government.

 Sir,  I  would  like  to  draw  your  at-
 tention  to  the  rule  of  the  Janata
 Party.  The  Janata  Party  is  nota
 new  baby.  It  was  not  born  in  1974.
 In  fact,  the  Janata  Party  was  born
 in  1967.  The  Janata  Party  is  wedded
 and  was  wedded  to  its  role  of  des-
 tabilisation  in  the  country.  They
 started  this  game  way  back  in  1967.  It
 was  a  notable  political  monstrosity
 when  political  parties  professing  differ-
 ent  ideologies  came  under  one  banner;
 and  they  were  pitted  not  so  much
 against  the  Congress  programmes  85
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 against  Mrs,  Gandhi  as  an  individua.
 This  fight  started  in  1967;  and  then  they
 succeeded  by  hoodwinking  people
 and  by  dishing  out  hapney  tapney
 rhetoric  and  ideologies.  ह क ९14  suc-
 ceeded  in  destabilising  Congress
 Governments  ४  many  States  and

 they  captured  power  and  you  know
 the  consequences  which  followed.
 The  whole  country  is  aware  cf  their

 disruptive  role.  They  lowered  the
 morale  of  the  people,  ruined  the  dis-

 cipline  in  the  country.  Well,  they
 were  safely  deposited  into  the  dust-
 bin  of  history.  Then  Mrs.  Gandhi,
 as  the  leader  of  the  Congress  Party
 had  to  take  some  bold  economie

 steps  to  refurbish  the  image  of  India
 abroad  and  to  ameliorate  the  wors-

 ening  economic  conditions  of  the

 poor  and  as  a  consequence  the  1969

 famous  split  in  the  Congress  follow-
 ed.  Many  of  them  are  now  adorn-

 ing  the  Opposition  benches.  They
 were  with  us  then.  They  broke

 away  from  us  on.  certain  economic
 issues  and  joined  11105.0  with  the

 people  who  शत&  boasting  of  demo-

 cracy  and  are  raising  third-rate  slo-

 gans  about  democracy  versus  dicta-

 torship.

 Again  the  1967  drama  was  played

 in  1971.0  This  discredited  alliance

 was  formed  which  came  to  be  known

 as  a  grand  alliance.  The  point

 which  I  want  to  emphasise  is  that

 the  whole  movement  was  not  direc-

 ted  against  the  programmes  and

 policies.  If  they  were  against  the

 programmes,  then  how  could  the

 Jan  Sanghies,  the  supporters  of

 eapitalists  who  were  playing  in  the

 hands  of  the  foreign  lobby  and  the

 communists  come  together.  How

 did  it  happen?  So,  my  point  should

 go  home  that  they  were  not  against

 the  Congress  programmes  but  against

 Mrs.  Gandhi  individually.  Again  this

 support  of

 Congress

 was  revived  with  the

 our  erstwhile
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 friends  and  the  entire  opposition.
 _Now  the  difference  is  .between  them

 is  that  of  dweedledum  and  dweedle-
 dee—Lok  Dal  people  or  Janata  peo-

 ‘ple  or  their  friends  communists,  be-
 cause  there  is  hardly  any  difference
 between  the  communists  and  com-
 munalists.  The  difference  is  very

 thin  and  it  gets  obliterated  in  the
 heat  of  their  argument  as  they  have
 been  doing.

 In  1971  they  again  ganged  up  un-
 ‘der  a  new  banner.  They  had  a  new

 garb  this  time.  But  the  people  of
 India  knew  their  Indira  better.  They
 again  defeated  them.  They  gave
 them  a  mortal  blow  and  sent  them
 into  wilderness.  They  had_  to  live
 on  herbs  and  grasses  for  many  years.
 But  unfortunately,  time  was  not

 very  propitious  for  us.  We  will  re-
 member  and  the  whole  House  will

 remember.  During  this  time,  what

 happened  when  Mrs.  Gandhi  took
 over  as  the  Prime  Minister?  Bangla
 Desh  war,  a  new  catastrophe
 for  the  country  was  looming  large
 on  the  horizon  and  Mrs.  Gandhi  won
 the  Bangla  Desh  war  and  covered
 India  with  glory.  The  people  on
 the  Opposition  benches  who  were

 applauding  Smt.  Indira  Gandhi  as  a

 ‘devi’,  Durga  mata,  ‘the  defender  of

 India’,  the  same  people  took  advan-'

 tage  of  the  attendant  troubles  which
 come  in  the  wake  of  all  wars  and

 then,  unfortunately,  a  spate  of  drou-

 ght  and  flood  conditions  in  many
 parts  of  India  occurred.  Taking  ad-

 vantage  of  this,  they  launched  a

 movement.  Revival  of  1967,  1971
 was  again  seen  in  1974  and  exuse
 me  for  saying  this—the  hordes  of
 Philistines  who  came  in  the  field

 during  1967  and  1971,  later  came  to
 be  known  as  total  revolutionaries.

 Petty  saboteurs  who  wore  responsi-
 ble  for  the  blowing  up  of  Railways,
 they  became  instant  revolutionaries
 and  in  the  garb  of  instant  revolution

 again  the  process  of  destabilisation
 xe5  launched  in  a  very  mighty  way
 by  the  reactionaries  who  are  sitting
 on  the  Opposition  benches  and  by
 throwing  tonnes  of  dust  into  the  eyes
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 of  the  Indian  people,  by  hoodwink-
 ing  them,  bambeezling  them,  these
 people  succeeded  in  wresting  power,
 from  the  Congress  Party.  What
 followed  and  what  happened  after
 that,  you  please  open  your  ears  and
 listen  to  me.  (Interruptions)

 Address  (M)

 You  please  listenito  me.  2i
 will  educate  you,  some  of  you.  When
 you  came  to  power,  when  Janata
 Party  came  to  pewer,  the  known
 slogan  was  that  you  were  fighting  in
 the  name  of  democracy.  I  would
 like  Shri  Shastri,  who  is  perhaps
 the  most  vociferous,  irrationally
 vociferous  member  on  the  Opposition
 benches  to  hear.  What  happened?
 You  are  talkng  of  democracy.  What
 was  your  role?  [  would  take  you
 back  to  1942.  You  and  your  Jan

 Sanghi  friends,  it  does  not  lie  in  the
 mouth  of  Jan  Sanghis  and  Com-
 munists  to  talk  of  democracy.  When
 we  were  fighting,  the  whole  country
 was  engaged  in  desperate  fight  for

 freedom.  What  you  and  my  com-

 munist  friends  were  doing  is  known

 to  the  whole’  world.  I  need  not

 shout  it  from  the  house  tops.

 SHRI  INDRAJIT  GUPTA:  You
 were  not  born  in  1942.

 PROF.  5.  5.  TEWARY:  1  Shri
 Atal  Behari  Vajpayee  is  in  the

 House,  I  would  like  to  remind  him

 what  the  Jan  Sanghis  were  doing.
 Is  it  not  a  fact  that  not  even  half

 a  dozen  lathi  wielding  9.  S.  5.

 friends  courted  arrest  in  1942?

 What  were  they  doing?  Ang  they  are

 now  talking  of  democracy.  They

 should  thank  their  stars.  (Interrup-
 tions).  And  when  you  took  to  the

 streets  you  unleashed  a  war,  a  slan-

 derous  war  against  Mrs  Gandhi  in

 1974.  You  disrupted  the  functioning

 of  duly  electeq  governments.  This

 august  House  was  subjected  to  all

 kinds  of  vilification.  You  got  leaflets

 thrown  from  the  galleries  of  this  House.

 You  are  responsible  for  all  this.

 Even  then,  Mrs  Gandhi  gave  a  call

 for  elections  and  after  the  election

 results  were  declared,  the  power  was
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 [Prof.  K.  K.  Tewary]

 gracefully  handed  over  to  you.  And

 what  did  you  do?  You  are  talking  of

 democracy.  You  remember  the

 slogan  that  you  are  weddeg  to  the

 removal  of  corruption  from  India  and

 1  would  like  my  friends  to  remember

 when  your  Janata  Party  was  in  power,
 when  Morarjibhai  was  the  Prime

 Minister,  unprintable  and  unspeakable

 charges  were  levelled  by  no  less  a

 person  than  the  Home  Minister  of

 India  against  the  Prime  Minister  and

 his  son.  They  should  be  known  to

 you,  These  are  the  landmarks  in  the

 field  of  removal  of  corruption.  You

 remember  your  great  leader,  Morarji-

 bhai,  your  great  leader  Babu  Jagjivan

 Ram,  and  your  great  leader,

 Chaudhury  Charan  Singh  were  over-

 night  ‘replaced’  by  their  sons  and

 sons-in-law.  How?  Because  they

 haq  acquired  name  and  fame  all  over

 the  world  in  the  field  of  corruption,
 Where  are  these  charges?  ।  would

 like  this  House  to  take  up  the  charges,
 the  charges  submitted  by  Chaudhury
 Charan  Singh  against  Kantibhai  Desai.

 They  must  be  taken  up,  they  must  be

 proved  and  you  must  agree  to  this

 scrutiny.  Then,  you  talk  of  corrup-
 tion?  ।  will  speak  about  Mr.

 Jagjivan  8an.  the  photographs
 circulated  in  the  city  of  Delhi  and

 hundreds  of  charges  levelled  against
 him.  Who  diq  it?  Was  it  done  by

 any  Congressman?  It  was  done  by

 your  Lok  Dal  leader,  ru.  Raj  Narain.

 He  levelled  charges  against  Mr.

 Jagjivan  Ram.  24.  Charan  Singh
 levelled  charges  against  Morarjibhai.
 You  were  very  alert,  very  vigilant  in

 removing  corruption.  These  are  some

 of  the  landmarks  achieveq  by  you  in

 the  पिशल  ot  corruption.  Do  not  forget
 these  things  and  your  role  is  well-

 known  in  history.  You  will  go  down

 in  history  as  the  perpetrators  of  cor-

 ruption,  as  people  who  immortalised

 corruption.  Ang  then  you  talk  of
 defections.  (Interruptions).  When

 your  so-called  revolution  started,  you
 wanted  anti-defection  laws  to  be  ९-

 acted.  Let  me  कहती  you  as  to  who

 started  this  vile  game  of  defection  in
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 India,  You  have  calleq  Mr.  Charan
 Singh  by  various  names.  Yoy  have
 called  him  the  king  of  defectors)  मa०
 initiated  him  into  thig  sordid,  vile
 game  of  defection?  Have  you  for-
 gotten  1967?  He  was  a  Congressman,
 you  lured  him  out  of  the  Congress
 fold,  you  offered  him  Chiefminister-.
 ship.  You  installeg  him  as  the  Chief
 Minister,  You  taught  him  defection.
 So,  he  was  the  first  defector  at  the
 instance  of  Jan  Sanghis,  and  therefore,
 I  say  the  difference  between  Jan
 Sangh  and  Charan  Singh  is  that  bet-
 ween  tweedledum  and_  tweedledee.
 The  people  of  India  have  deposited
 the  flotsam  and  jetsam  of  the  Janata

 group  who  are  sitting  on  the  Opposi-
 tion  benches  into  the  gutters.  You
 should  not  forget  ४.  Then  you  talk
 of  defections  again.  I  will  again  re-
 mind  you  when  defections  started
 and  the  most  prized  defector  was  Mr.

 Jagjivan  Ram.  Jagjivan  Ram  had  de-
 fected  after  the  elections  were  an-
 nounced.  The  @ost  prized  defector
 is  r.  Jagjivan  Ram  and  you  welcom.
 ed  him  with  open  arms  and  you  say
 you  have  saved  democracy,  you  say
 you  have  ended  the  defection  in  the
 country,

 SHRI  RAMAVATAR  SHASTRI
 (Patna):  What  about  Mr.  Bahuguna?’

 PROF.  ए.  5.  TEWARY:  Listen  19
 me.  The  time  at  म  disposal  ia#
 awfully  short.  Otherwise,  I  would
 have  extended  the  privilege  of  naming
 each  one  of  you.  One  of  the  biggest
 defectors  on  the  front  bencheg  is  Mr.
 Charanjeet  Yadav.  Not  long  ago  he
 was  the  General  Secretary  of  the  8r
 India  Congress  Party  and  I  had  the
 good  fortune  or  misfortune  of  meeting
 him  very  often.  He  was  the  Convenor
 of  the  Socialist  Forum  within  the
 Congress  Party.  Remember  his  role.
 He  was  bringing  about  socialism.
 And  now  he  happily  shares  his  seat
 with  the  once  famous  Mr.  Charan
 Singh,  who  is  now  the  jncarnation  of
 casteism,  communalism  and  groupism
 of  the  worst  type.  I  would  request
 you  to  ponder  over  the  formidable

 problems  facing  the  country  to  which
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 the  hon.  President  hag  drawn  our
 attention.  You  broke,  you  got  split
 up.  How?  Not  because  of  Congress-
 men,  but  because  of  your  inner  con-
 tradictions.  And  ।  ar  reminded  of

 many  of  your  misdeeds  during  your
 regime,  but  all  these  things  have

 sufficiently  been  dwelt  upon  by  my
 friends  on  this  side.  I  would  just
 draw  your  attention  to  one  or  two
 more  points.

 While  I  speak  from  this  bench,  I
 am  again  reminded  of  the  grim
 struggle  that  we  had  to  launch  against
 your  misrule.  For  this  struggle,  as
 on  all  previous  occasions,  the  credit
 has  gone  to  rs.  Gandhi,  and  this  time
 also  the  credit  went  to  her  for  launch-

 ing  a  grim  struggle  when  you  were

 bringing  ruin  to  the  country,  when  you
 were  disrupting  the  economy  of  the

 country,  when  you  were  earning  the

 opprobrium  of  the  world  and  you  were

 reducing  the  country  to  a  non-entity
 when  you  were  doing  all  this.  (Inter-
 ruptions).  You  talk  of  the  welfare  of
 the  people  the  backward  people  and

 Harijans.  I  regret  to  reming  you  of
 what  happened  during  your  own  re-

 gime.  Nearly  23  persons  were  burnt
 alive  in  Belchi.  Then  your  Government
 was  in  power,  and  you  had  a  Trojan
 Horse  in  Jagjivan  Ram.  You  brought
 him  to  the  fore  and  you  wanted  the

 gullible  people  of  India  to  vote  for

 you,  and  you  wanted  to  make  him  the
 Prime  Minister  of  India.  Who  went
 to  Belchi?  It  was  the  Congress  Presi-

 dent,  Mrs.  Gandhi,  who  went  to
 Belchi,  riding  on  the  back  of  an  ele-

 phant.  (Interruptions)  Even  in  the
 face  of  such  provocations  and  the
 total  ruin  that  was  brought,  Mrs.
 Gandhi  advised  Congressmen  to  launch

 only  a  peaceful  struggle.  Fortunate-

 ly  for  the  country,  you  have  been  cut
 down  to  your  proper  size.

 You  talk  of  foreign  policy.  What
 was  your  foreign  policy?  The  kind
 of  confusion  that  prevailed  in  foreign

 policy  during  the  Janata  Party  regime
 makes  every  self-respecting  Indian

 hang  his  heag  in  shame.  You  were
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 trying  to  mend  your  fences  with  China

 while  China  was  trying  to  mend
 its  fences  with  America.  So,  you
 were  pawns  in  the  hands  of  the  inter-
 national  imperialist  lobby.  You,
 Communist  friends,  you  have  forgotten
 all  your  past  and  also  your  Marx,
 and  you  can  safely  shake  hands  of

 friendship  with  the  communalists

 sitting  by  your.  side.  Similarly,
 China,  is  shaking  hands  with  America.
 You  were  playing  to  the  gallery.
 That  was  your  achievement  in  foreign
 policy,

 Just  now,  my  young  friend  was

 talking  about  some  State  Governments,
 ।  must  say  something  about  the
 achievements  of  the  State  Govern-
 ments.  They  are  well  known  to  the
 Members  of  the  House.  You  may  be
 ashamed  of  admitting  your  draw-
 backs  ang  the  follies  committed  by
 your  Government,  but  tell  me  if  there
 is  any  Government  in  Bihar  today.
 Bihar  is  characterised  by  sheer  lack
 of  government,  There  is  no  Govern-
 ment  in  Bihar.  ।  can  say  this  on  oath.
 I  was  contesting  from  Buxar  against
 one  of  your  stalwarts,  Mr  Ramanand

 Tiwary.  The  present  Janata  Chief
 Minister  happens  to  be  an  old  disciple
 of  2.  Ramanang  Tiwary.  He  camped
 there  for  one  whole  week,  then  he  had

 deputed  six  cabinet  rank  Ministers  in

 the  six  segments  of  the  constituency
 and  they  were  distributing  money,
 granting  licences  for  rifles  and  pistols,
 they  were  passing  orders  for  cons-

 truction  of  roads.  Hospitals  were  be-

 ing  constructed,  of  course,  only  on

 paper.  But  we  fought  with  full  deter-
 mination  and  faith  under  one  leader-

 ship,  the  one  which  can  deliver  goods,
 which  hag  saved  the  country  in  the

 past  and  which  will  save  this  country
 in  future  too.  (Interruptions)  Your

 great  leader,  Fernandes,  who  is  a

 petty  saboteur,  was  pitch-forked  into
 an  instant  revolutionary,  r.  Farnan-
 des  contested  frgm  Muzaffarpur—
 what  did  he  do?  These  thing,  have

 come  out  in  the  press.  He  spent  Rs,  1

 crore  in  Muzaffarpur  constituency,  he
 hired  ध  number  of  criminals  and

 these  criminals  descended  on  the
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 constituency  on  the  election  day
 and  about  one  hundred  booths  were

 captured  and  I  have  also  information
 that  Mr,  Fernandes  distributed  motor

 eycles  and  cycles  and....

 MR.  CHAIRMAN:  Order,  order.  The
 hon.  21671 06]*  should  not  make  80.0

 cusations  against  another  elected
 Member  of  the  House  in  this  fashion

 indiscriminately.  I  would  ask  him....

 PROF.  ८  ८.  पुलिस;  Let  him
 come  and  defeng  himself:  You  form

 a  House  Committee  to  go  into  the

 charges  I  have  levelled  against  him.

 I  stand  by  the  charges  I  have  made.
 If  my  charges  are  not  proved,  ।  ar

 prepared  to  suffer  any  penalty  you

 impose  upon  me.

 MR.  CHAIRMAN:  I  would  request
 him  to  maintain  some  restraint,

 SHRI  1r.  2८.  LAWRENCE  (Idukki):

 We  have  also  heard  about  bicycles
 and  blankets  being  distributed  by
 your  party.

 MR.  CHAIRMAN:  There  ४  such  a

 thing  as_  election  petition.  If  you
 think  that  r.  Fernandes  had  indulged
 in  any  corrupt  practice,  it  is  open
 to  anybody  to  challenge  it  in  a  court.

 Let  this  House  not  be  turned  into  a

 court  ang  forum  for  trading  mutual

 accusations,

 PROF,  ८.  ५.  TEWARY:  I  do  not
 believe  in  the  philosophy  of  recrimi-

 nation.
 ey

 MR.  CHAIRMAN:  I  woujq  only
 request  you  to  exercise  some
 restraint.

 SHRI  CHANDRAJIT  YADAV:  I

 would  just  draw  your  kind  attention

 to  one  thing.  As  you  said,  no  member
 should  level  this  kind  of  baseless

 allegation  against  another  member...

 PROF.  ह.  ए.  TEWARY:  In  the  last
 elections,  which  was  to  determine  the
 fate  and  the  destiny  of  India,  the

 people  of  India  in  their  wisdom  have
 elected  a  Government  which  can  lead
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 ug  well,  which  has  leq  in  the  past
 also.  I  gm  gure  that  the  sacrosanct
 nature  of  our  socialist  programmes
 and  policies  will  be  carried  out  and
 will  be  implementeg  and  the  Govern-
 ment  will  firmly  deal  with  an  iron
 hand  with  all  kinds  of  disruptive
 elements,  whether  they  are  speaking
 in  the  name  of  democracy  or  socia-

 lism,  who  are  out  to  impose  a  sort  of
 regime  on  the  people  of  India  which
 would  lead  us  to  destruction,  which
 will  unleash,  as  they  did  unleash

 during  the  Janata  and  Lok  Daj  rule,
 a  kind  of  civil  war  based  on  casteism,
 sectional  and  narrow  interests.  I

 wonder  how  my  friends  who  belong
 to  CPI  and  CPM  the  people  who
 swear  by  the  name  of  Marx,  can—
 they  boast  that  they  have  won  hands  ।

 down—sit  with  the  Jansanghis?  Mr.
 Ram  Avtar  Shastri  is  always  on  his
 legs...(Interruptions)  Why  do  they
 feel]  sad?  By  dving  this,  they  have
 brought  the  name  of  “Marxism”  into
 disrepute.  They  are  8  party  wedded
 to  the  worst  kind  of  communalism,
 They  are  aligning  with  people  who
 are  against  the  integrity  of  India;
 they  are  aligning  with  people  who
 outright  believe  in  casteism.  They
 are  aligning  with  people  who  are  re-

 Placing  our  socialist  and  economic

 programmes  by  an  extended  and  sus-
 tained  programme  of  casteism.  They
 supported  Chaudhuri  Charan  Singh.
 Do  you  forget  that  in  the  late  ‘50s,
 you  useq  to  call  him  ४  kulak  leader
 of  India?  The  communists  are  now

 very  friendly  with  him;  they  are

 chummy  with  him.  ‘You  gupport  all
 the  virulent  casteism  that  he  has  un-
 leashed.  (Interruptions)  You  are

 quibbling  with  words,  I  make  an
 appeal]  to  my  hon.  friends  to  listen  to
 me  peacefully  because  ।  aar  trying  to

 develop  my  arguments  on  something
 Which  is  part  of  history  and  which
 eannot  be  forgotten  by  more  quib-
 bling  of  words.  I  am  not  quibbling,
 I  am  stating  solid  facts.  If  you  have

 any  arguments,  you  bring  them  up.
 You  will  get  an  opportunity.

 MR.  CHAIRMAN:  Please  wind  up
 now,
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 PROF.  5.  ८.  TEWARY:  I  am

 making  a  solemn  appeal  to  my  hon.

 friends,  let  them  not  forget  that  the

 people  are  watching  the  sordid  per-
 formance  of  communalists  on  the  one
 side  ang  that  of  communists  o0  the
 “ther  side.  The  people  of  Indig  will
 not  forget  that.

 There  ig  qa  Bill  before  the  House

 against  hoarders  and  profiteers,  I

 Was  rather  shockeq  when  I  saw  the
 abullient  Bombay  lobby  working  here
 which  includes  my  colleague,  on  the
 other  side,  as  senior  Professor  of

 Physics—he  was  equally  abullient

 forgetting  hig  age—and  also  an
 eminent  lawyer  from  Bombay.  They
 were  jn  unison  and  they  were  the
 most  vociferous  members  in  opposing
 the  introduction  of  the  Bill  against
 hoarders  and  profiteers,  The  Bombay
 lobby  may  flourish;  they  may  be  pro-
 fited.  But  the  people  at  large  in

 Indig  will  be  put  to  a  grievous  loss.

 They  will  continue  to  suffer  because
 of  the  scarcities  of  essential  com-

 moditie;  all  around.

 I  am  making  an  appeal  to  the

 people  of  this  country  to  take  note
 of  how  they  are  conducting  them-

 selves  and  that,  in  future  too,  when

 they  talk  of  democracy,  how  they  are

 utterly  hypocritical.  They  should

 not  give  any  credence  to  these  people
 when  they  utter  the  name  of  demo-

 cracy.  Day  in  and  day  out,  they  are

 throttling  democracy.

 I  want  to  refer  to  rus.  Indira
 Gandhi’s  election.  She  was  elected
 hands  down  with  a  thumping  majority
 despite  all  the  hurdles  created  by  the
 Janata  Party  ang  the  Lok  Dal  people

 ang  the  communists  alike,  She  won

 from  Chikmagalur.  What  happened?
 7is  is  the  king  of  democracy  they
 are  preaching  and  practising.  This
 House  saw  the  most  vile  drama  ever

 enacted  in  free  India  where  a  leader

 who  had  led  India  for  11  distinguish-
 ed  years  and  who  had  earned  name

 and  fame  for  her  outstanding  states-

 manship  was  removed  from  the  House

 just  to  please  g  handful  of  people.
 All  of  you  were  silent  spectators.
 You  aided  and  abetted  in  that  sordid
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 drama,  sometimes  at  the  behest  of
 some  of  your  colleagues  and  50171686-
 times  at  the  behest  of  the  foreign
 lobby.  Don’t  try  to  hide  it.  This  is
 the  kind  of  democracy  you  practised.
 I  again  warn  you—it  is  a  warning,
 not  a  threat;  it  is  in  your  own

 interest—don’t  try  to  be  hypocritical.
 Try  to  follow  the  great  standards  set
 by  Jawaharlal  Nehru,  When  you
 talk  of  socialist  programmes,  don’t

 forget  Mahatma  Gandhi.  You  got  vile
 books  publisheg  against  Mahatma
 Gandhi,  You  got  the  wildest  possible
 books  published  against  Jawaharlal

 Nahru.  You  funded  them;  you
 financed  them.  Sometime;  the  Jana

 Sanghis  financed  them;  sometimes
 your  CPI  friends  financed  them.

 15  hrs.

 So,  this  country  will  exist  even  ४

 you  remain  divisive.  Therefore,
 friends,  the  uppermost  interest,  the

 prime  interest  in  our  minds  should  be
 the  well-being  of  the  people—the
 teeming  milliong  of  India.  And  at
 the  moment,  we  are  the  elected

 Party  and  we  are  proug  to  have

 Mrs,  Gandhi  85  Leader  of  the  Indian
 Nationa]  Congress.  The  people  have
 reposed  their  faith  in  her  leadership
 and  policies  ang  programmes,  and  all
 your  hapney  tapney  rhetoric,  your
 attempt  to  deflect  us  from  the  path,
 will  not  succeed.  Therefore,  I  again
 make  an  appeal  to  you  to  be  a  con-
 structive  Opposition.  You  always
 talk  of  British  democracy;  you  talk
 of  American  democracy,  but  the  way
 you  behave  in  the  House  and  outside
 म  1116.0  opposite.  Your  Ata]  Bihari
 Vajpayee  and  some  other  friends,  in-

 cluding  Shri  Jyotirmoy  Bosu—who  is

 conspicuously  absent—were  90  much

 agitated  about  the  55811.0  agitation.
 Mr.  Vajpayee  has  saiq  he  will  lend

 hig  whole-hearted  support  to  4e८

 agitation  in  Assam.  What  are  you
 doing?  Are  you  not  a  party  to  the

 disruption  of  the  basic  unity  of  India?
 Remember  it:  you  may  play  to  the

 gallery  but  the  people  of  India  will
 not  forgive  you  and  once  gain  you
 wil]  be  deposited  jn  the  aust  bin  of

 history  and  forgotten  for  good.
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 SHRI  RAM  JETHMALANI  (Bom-
 bay  North  West):  Mr.  Chairman,  it
 has  been  a  tradition  of  this  House
 to  pay  a  suitable  compliment  when
 a  maiden  speech  is  made.  Before
 Lunch  my  young  friend  1.  Madhav
 Rao  Scindia  made  a  maiden  speech
 in  Parliament  and  I  wish  to  record
 my  sense  of  appreciation  of  the  ex-
 cellence  of  the  speech.  1  is  not
 out  of  respect  for  tradition  that  ।
 am  doing  so:  it  is  my  genuine  sense
 of  admiration,  of  ‘what  my  young
 feeling  and  wishing  that  some  day  his
 feeling  and  wishing  that  some  day
 his  reason,  his  conscience  and  his  म
 fluences  at  home  will  put  him  in  the

 tight  company.

 Mr.  Chairman,  a  Motion  of  Thanks
 on  the  President’s  Address  is  an
 occasion  on  which  the  Government
 indicates  its  legislative  and  adminis-

 trative  proposals  and  _  outlines  its
 solutions  for  solving  the  country’s

 problems.  It  is  an  occasion  on

 which  the  Opposition  points  out,

 according  to  its  own  light  and  wis-

 dom,  the  inadequacies  and  pitfalls  in

 the  Government’s  policies  and  makes

 constructive  suggestions  for  the  ac-

 ceptance  of  the  Government,  if  the

 Government  so  chooses.  I  shall  there-

 fore  utilise  this  occasion  for  only
 those  legitimate  purposes  for  which

 this  occasion  19  meant  and  [|  511811.0  not

 succumb  to  the  temptation  of  making

 misuse  of  this  occasion.  I  shall  at

 least  refrain  from  indulging  in  ac-

 cusations  and  counter  accusations,

 from  hurling  abuse  and  _  counter

 abuse.  I  think  my  Party  has  been

 abused  to  the  satisfaction  of  the

 distinguished  leader  of  the  House.

 I  have  something  to  say  about  Shri

 Kedar  Pandey.  (Yes,  he  is  pre-

 sent).  He  told  us  at  least  six  times

 in  his  speech  that  the  Janata  Party

 must  admit  defeat.  We  admit  de-

 feat;  we  have  admitted  defeat  and

 we  are  here  on  this  side  of  the  House

 because  we  have  been  defeated.

 It  reminds  me  of  a  small  little

 story.  Once  upon  a  time  the  great

 Birbal  was  asked  by  his  Emperor  to
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 find  out  how  many  blind  people
 there  were  in  the  city  of  Delhi.
 Birbal  did  the  extraordinary  thing.
 of  sitting  on  a  public  road  and  poli-
 shing  the  shoes  of  other  people  and
 every  friend  who  saw  him  polish.
 still  came  and  asked  the  question
 ‘Birbal,  what  are  you  doing  ?'.  9
 Birbal  reported  that  everybody  in  the

 city  of  Delhi  was  blind.  If  somebody
 were  to  ask  me  to  make  a  report  on
 the  faculties  of  Shri  Kedar  Pandey,
 however  distinguished  he  is,  ।  a
 afraid  ।  shall  be  compelled  to  make  a
 very  adverSe  report,

 Mr.  Chandra  Shekhar  Singh  em-
 barked  upon  the  role  of  an  astrologer
 and  he  made  a  prophecy....

 SHRI  RAJESH  PILOT  (Bharat-
 pur):  Sir,  on  a  point  of  order  under
 Rule  352.0  I  invite  the  attention  of
 the  hon.  Member  through  you,  sir,
 to  Rule  352  which  clearly  says  that
 a  Member,  while  speaking,  shall  not
 make  a  personal  charge  against  a
 Member....

 MR.  CHAIRMAN:  It  is  not  a  perso-
 nal  charge.  Please  sit  down.  There
 is  no  point  of  order.  r.  Jethmalani
 will  continue.

 SHRI  RAM  JETHMALANI:  I
 have  one  word  to  say  about  what

 my  distinguished  friend,  Chandra
 Shekhar  Singhji,  has  said.  He  made
 a  prophecy  about  the  future  of  the
 Janata  Party  and  he  said  that,  in
 course  of  time,  the  Party  shall
 vanish.  It  shall  be  a  sorry  day  for
 this  country  when  this  Party  vani-
 shes  because  this  Party  shall  vanish
 when  democracy  will  have  vanished
 from  this  country  and  when  dictator-

 ship  will  have  been  re-established.  So

 long  as  democracy  survives,  this  party
 shall  survive,  ‘and  this  party  shall
 survive  for  the  protection  of  your-
 selves:  it  shall  survive  for  the  pro-
 tection  of  you  from  you  who  today
 talk  ill  about  the  Janata  Party....

 THE  PRIME  MINISTER  (Shrimati
 Indira  Gandhi):  We  have  had  ample
 evidence  of  protection,  Sir
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 SHRI  RAM  JETHMALANI:  ।
 ‘shall  not  go  into  the  question  of  de-
 fections  about  which  my  friend,  Mr

 ‘Tiwari,  talked.  He  talked  about  the

 king  of  defectors  too:  ।  d०  not
 wish  to  go  into  this  question  because
 but  as  a  believer  in  democracy,  ।
 believe  that  it  is  the  right  of  every-

 body  in  a  democracy  to  change  his

 opinions,  to  leave  a  Party  and  go
 ‘and  join  another  Party.  (Interrup-
 tions).  But,  Mr.  Chairman,  I  have  a
 ‘condition  to  put,  that  he  who  chan-

 ges  his  mind,  who  changes  his  policy,
 must  give  up  the  benefits  which  he
 has  acquired  and  which  he  continues
 to  hold  as  a  result  of  his  previous
 protestations  and  previous  declara-
 tions.  On  that  footing,  Mr.  Jagjiwan
 ‘Ram  was  not  a  defector  because  Mr.

 Jagjiwan  Ram  left  a  Party  on  the
 eve  of  elections  and  he  resigned  his

 office  as  Minister  and  went  to  the  peo-
 ‘ple  contested  elections.  Those  people
 who  talk  about  defection  ought  to

 know  what  defection  means.  ।  am

 afraid  we  are  taking  recourse  to  using
 alot  of  unintelligible  cliics  going
 round  and  flying  in  the  air.  Nobody
 seems  to  have  mastered  the  demo-
 cratic  spirit  or  seems  to  understand
 the  true  spirit  of  any  concept  what-

 soever.  (Interruptions)  ।  have  no
 admiration  or  sympathy  for  the  defec-
 tion  from  Janata  Party  of  2.
 ‘George  Fernandes  who  is  a  Member
 of  this  House;  I  have  no  sympathy  or
 admiration  for  his  current  actions  or
 recent  actions  in  the  past.  But  let
 me  say  this  that  he  too  has  been.
 returned  by  an  overwhelming  majori-
 ty  of  the  people  of  his  constituency.
 He  is  a  distinguished  Member  of
 this  House,  and  we  shall  oppose  every
 move  to  denigrate  any  Member  of
 this  House  without  evidence.  If  Mr.

 ‘Tiwari  is  prepared  to  take  an  oath  in

 this  House  which  he  did—it  not  a

 practice  in  the  House  for  Members  to

 take  oath  because  we  believe  the  ‘word

 af  our  members—,  if  he  wants
 to  take  an  oath  and  if  he  is  satisfied

 that  his  oath  is  credible,  let  him
 take  an  oath  before  an  election  court

 and  have  Mr.  (फ601/2€'5  election  set
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 aside  and  have  him  disqualified  for
 the  next  six  years.  We  shall  be
 happy  if  he  brings  about  that  result.
 But  we  hope  that  the  court  shall  ac-
 cept  his  word  and  the  oath  for  which
 he  claims  credence.  (Interruptions)

 Now,  let  me  apply  myself  to  the
 few  problems  which  are  upper  most
 ऑ  r  mind.  The  first  problem  on
 which  I  wish  to  speak  is  a  problem
 on  which  I  have  a  plaintive  cry  te
 make,  on  which  I  have  a  pathetic  ap-
 peal  to  make,  to  the  Government  of
 the  day.  It  is  not  a  question  of

 politics,  it  is  not  a  question  of  votes,
 it  is  not  a  question  of  gaining  popu-
 larity  or  popular  slogans.  I  am

 talking  of  the  unfortunate  plight  of
 a  very  unfortunate  section  of  the  peo-
 ple  of  this  country,  namely,  those

 who  dwell  in  what  have  come  to  be

 known  as  slums.  In  my  own  consti-

 tuency  I  have  250,000  people  living
 in  the  slums.  I  want  the  Govern-

 ment  and  I  request  the  Government..

 (Interruptions)  Will  you  please  sit

 down  and  listen  for  a  change?..

 SHRI  HARIKISHAN  S3

 (Fatehpur):  In  1977  you  should

 have  said  it.

 SHRI  RAM  JETHMALANI:  I

 want  the  government  to  accept  three

 principles.  The  first  ा टॉए18
 which  I  want  the  Government  to  ac-

 cept  is  that  those  slums  which  are

 situated  throughout  the  country  om

 land  belonging  to  the  Central  Gov-

 ernment—there  are  four  depart-
 ments—the  Defence,  the  Railways,

 the  Civil  Aviation  and  the  Communi-
 cations—all  those  poor  people  who

 are  living  in  slums  constructed  on

 this  kind  of  lands  must  get  the  same

 facilities  from  the  State  Govern-

 ments  and  the  local  corporations  as

 slum  dwellers  on  other  land........

 (Interruptions)  Have  you  not  shout-

 ed  enough?  Your  leader  is  impres-
 sed.  Why  are  you  shouting  more?

 I  want  this  to  be  accepted.

 The  second  principle  I  want  you
 to  accept  is  that  no  poor  man  should

 be  displaced  from  the  hut  or  cottage
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 whether  it  is  legally  constructed  or

 illegally  constructed.  He  shall  not
 be  removed  until  and  unless  some
 national  emergency  requires  it  and

 Only  when  a  national  emergency  re-

 quires  it  shall  he  be  removed  and
 even  then  and  this  is  the  third  princi-
 ple  subject  to  the  condition  that
 suitable  alternative  arrangement  shall
 be  made  before  the  man's  possession
 of  his  small  house  is  touch-
 €त . , , ,. , (1प्ष्टिकाए/ प 10115)  ।  have  too
 little  time  to  make  a  poli-
 tical  issue  out  of  the  misfortune  or
 misery  of  others.  But  if  you  ‘are
 inclined  to  make  a  political  issue  of
 it,  you  have  it.  For  thirty  years  or
 more  these  slums  have  existed.  These
 are  not  slums  which  have  come  into
 existence  during  the  Janata  regime.
 They  even  existed  at  a  time  when
 the  Congress  Party  after  every  five
 years  fought  the  elections  and  in
 every  election  you  got  their  votes  and
 you  betrayed  them.  1  is  true  that
 during  the  2  1/2  years  the  Janata
 Party  did  not  fulfil  its  promises  to
 the  poor  people  of  this  country  liv-
 ing  in  the  slums.  !  1169.0  guilty
 to  the  charge  that  in  2  1/2  years  we
 were  not  able  to  do  what  we  ought
 to  have  done.  That  is  why  we  are
 here  on  this  side  today.  पा०  तांत
 not  do  it  for  2  112  years  but  you  had
 30  vears  and  yet  you  could  not  do  it.
 We  were  trying  to  do  it  until  the
 dishonest  persons  पिटा" 1ए16/]  the  pro-
 cess  of  improving  the  quality  of  the
 existence  of  these  people..........
 (Interruptions)

 श्री  शिकारी  लाल  व्यास  “भीलवाड़ा  :  इन्होंने
 यह  किया  कि  जिन  at  लड़े  आपप  ो  ने  ग़रीबों के

 मुकदमे  लड़े,  उन  को  हटा  दिया ।

 SHRI  VIKRAM  MAHAJAN
 (Kangra):  In  mei  the  Congress

 Party  gave  alternatve  sites  when
 they  were  in  power.  But  you  never
 gave  alternative  sites.

 SHRI  सत.  1.  ।..  छाती1  (East
 Delhi):  Shame  on  you.  Jawaharlal
 re4s  policy  was  negatived.

 श्री  गिरधारी लाल  ब्यास:  मगर  के  भर  सू

 कब  तक  बहाते रहोगे  ।
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 SHRI  RAM  JETHMALANTI:  Mr.
 Chairman,  it  is  your  business  to  keep
 the  House  in  order,  not  mine.  I
 shall  keep  mum  till  the  disorder  dies.
 out.

 MR.  CHAIRMAN:  Please
 him  to  conclude.
 time.

 allow
 He  has  very  little

 SHRI  RAM  JETHMALANI:  During
 the  election  campaign  promises  have
 been  made  to  the  gallant  Christian

 communitv—though  small,  it  is  a

 gallant  community—that  levislation
 which  is  designed  to  interfere  with
 their  legitimate  fundamental  rights,
 particularly,  the  right  to  propagate
 their  own  faith  will  not  be  tolerated
 and  will  be  annulled.  1.  therefore,

 request  the  government  to  remind  it-

 self  of  a  speech  which  their  present
 Prime  Minister  made  during  the

 course  of  the  election  campaign  ४

 which  she  said  that  she  was  opposed

 wholly  to  and  she  had  fought  against
 1.  Tvagi’s  Bill.  Mr.  Tyagi  is  not

 in  this  House  any  longer  but  as  a

 member  of  the  Janata  Party  had  in-

 troduced  that  measure  but  the

 whole  Janata  Party  opposed  it  and

 ultimatelv  the  Partiv  came  to  the

 conclusion  that  such  measures  ought

 not  to  be  encouraged.

 I  hove  the  Government  will  live

 up  to  its  election  promises  and  कटन

 peal  the  legislation  which  has  already

 come  into  force  in  the  three  States  of

 Orissa.  Madhya  Pradesh  and  Arunachal,

 If  the  promises  made  during  the  elec-

 tions  are  serious'y  meant,  ?  xore  thisਂ

 promise  will  soon  be  fulfilled  (Inter-

 ruptions)

 MR.  CHAIRMAN:  Mr.  Jethmalani,

 you  will  please  conclude  now.

 SHRI  RAM  JETHMALANI:  What.

 can  I  do,  Mr.  Chairman?

 Then,  Sir,  I  wish  to  congratulate  the

 Government  for  having  promised  to

 create  in  this  country  an  independent

 judiciary  and  to  maintain  its  indepen-

 dence.  The  sole  cause  of  my  be-
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 ing  in  politics  is  because  of  this.  1

 would  not  be  in  politics  if  there  was

 no  threat  to  the  independence  of  the

 judiciary,  I  am  glad  that  they  have  now

 promised.  But  the  proof  of  the  pudding
 is  in  the  eating.  (Interruptions)....
 I  hope  that  in  future,  the  appointments
 which  are  going  to  be  made  will  be

 upon  the  basis  of  qualifications  on  me.
 rits  and  the  hated  thesis  of  committed

 judiciary  propounded  by  the  late

 Mohan  Kumaramangalam  will  be  aban-

 doned;  the  doctrine  of  the  committed

 judiciary  will  be  renounced,  And  the

 people.  will  be  appointed  to  the  Bench
 on  the  basis  of  merits.  (Interruptions)
 Sir,  the  Janata  Government  did  a
 breath  taking  thing,  They  181 पे€8  the
 ए.  :.  Covenant  on  Human  Rights  of

 1966,  But,  even  they  did  not  go  the
 whole  hog  to  the  extent  to  which  i
 wanted.  I  request  this  Government

 seriously  to  consider  the  question  of

 making  a  declaration  under  Article  41
 of  the  first  Covenant  which  deals  with
 Civil  and  Political  Rights—and  I  appeal
 to  this  Government  if  it  wants  to  en-

 hance  its  own  reputation  to  ratify  the

 Optional  Protocol  and  create  त  fresh

 complaint  to  the  (ए,  ?.  Human  Rights
 that  every  citizen  is  free  to  make  a
 complaint  to  the  U.N.  Human  Rights
 Body  if  they  are  being  violated  in  this

 country.  (Interruptions)

 Sir,  there  is  talk  today  in  the  air
 that  the  State  Assemblies  are  going  to
 be  dissolved  and  the  precedence  of
 1977  is  being  used.  I  want  to  make  it
 clear.  (Interruptions)

 SHRI  CHANDRAJIT  YADAV:  Will
 nobody  be  allowed  to  speak?  Mr.

 Chairman,  if  rowdyism  is  going  on  like
 this  in  this  House,  if  anybody  wants
 to  make  his  observations  and  if  he  is
 not  allowed  to  make  them,  how  can  we
 function  in  this  House?  They  should
 not  be  allowed.  The  person  is  not
 even  allowed  to  express  himself.  (In-

 terruptions)

 MR.  CHAIRMAN:  Order,  Order.

 ‘Everybody  should  sit  down.  Please
 sit  down  I  am  on  my  legs,  Allow  Mr.
 ‘Jethmalani  to  conchude  his  speech.
 He  is  winding  up.
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 SHRI  CHANDRAJIT  YADAV:  Sir,
 if  Mr,  Jethmalani  is  not  allowed  to

 express  his  opinion  then  how  this
 House  is  going  to  function.  He  simply
 said  that  it  is  in  the  air  that  the  Gov-
 ernment  is  thinking  of  dissolving  the

 Assemblies.  (Interruptions)

 |.
 SHRI  RAM  JETHMALANI:  Sir,  1

 wish  to  remind  the  Government  that
 the  situation  in  1980  is  widely  different
 from  the  situation  in  1977,  First  of
 all  in  1977  elections  the  conduct  of  the
 State  Governments  ‘was  directly  an
 issue  becauSe  the  State  governments
 had  enforced  the  Emergency  measures

 promulgatd  by  the  Centre.  Therefore,
 the  whole  1977  elections  was  fought
 on  the  principle  of  condemnation  of  the

 Emergency  and  in  the  enforcement  of

 Emergency  the  State  governments  were
 equal  partners  as  much  as  the  Central
 government  ‘was.  (Interruptions)

 Moreover,  out  of  the  Assemblies  dis-
 solved  all  except  two  had  _  outlived
 their  normal  legitimate  tenure  of  five
 years.  They  were  all  relying  on  the
 42nd  amendment  to  the  Constitution.
 The  42nd  Amendment  and  its  propriety
 were  directly  the  issue  in  the  1977
 elections.  I  would  commend  to  the  Law
 Minister  that  he  must  read  the  judg-
 ment  of  the  Supreme  Court,  particular-
 ly  of  Justice  Fazal  Ali—The  Govern-
 ment  must  carefully  study  the  judg-
 ment—  and  they  will  know  the  ground
 on  which  dissolution  was  upheld.  It

 was  not  on  the  ground  of  merely  the

 voting  pattern  but  it  was  unheld  on

 the  ground  that  the  conduct  of  the

 State  governments  was  directly  an

 issue  in  the  elections,  The  situation

 is  not  comparable  today.

 SHRI  5.  5.  SPARROW  (Jullunder):

 Hon’ble  r.  Chairman,  Sir,  ?  feel  pri-
 vileged  to  stand  before  you  for  my

 first  speech  in  this  august  House  today
 in  support  of  the  Motion  on  the  Pre-

 sident’s  Address.

 Sir,  the  first  point  on  which  I  would

 wish  to  congratulate  the  House  and  my

 countrymen  is  for  the  benefit  of  out-

 side  people  who  may  wish  to  know
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 how  we  move  about  in  our  country

 that  constitutional  democracy  is  func

 tioning  and  functioning  very  well.  We

 have  our  ups  and  downs  but  amidst  all
 types  of  turmoil  around  Central  Asia

 and  other  places  the  teeming  millions—

 660  million  people—of  India  do  have

 constitutional  democracy  and  I  think

 we  all  ought  to  be  very  proud  of  it.

 ।  want  to  just  ‘bring  outa  few  impor-

 tent  facets  concerning  the  Presidential

 Address,  Some  of  the  opposition  mem-

 bers  had  remarked  that  perhaps  the

 Presidential  Address  is  somewhat

 over-ambitious.  I  would  like  4०  point
 out  most  humbly  to  them  that  any

 aim  or  any  objective  settled  or  estab-

 lished,  has  to  be  kept  achievingly  high,

 optimistically  viable,  as  also  80 -

 cally  workable.

 So,  thig  particular  document  that  has
 been  prepared  is  of  very  ‘important

 ‘consequence  to  all  of  us.  ।  fully  sup-
 port  that  myself,  individually.

 Then,  we  have  to  take  up  the  various
 facets  concerning  the  background
 points  which  have  got  to  be  brought
 into  focus  very  clearly,

 ।  would  now  touch  upon  some  of
 these  important  points  very  briefly.

 Sir,  India  was  on  its  way  to  progress.
 I  do  personally  think—looking  around
 other  countries-that  we  were  progres-
 Sing  very,  very  satisfactorily.  And  in

 fact,  we  were  nearly  achieving  or  had
 achieved  a  very  high  stature.

 And  now  I  will  touch  upon  a  couple
 of  historical  land-marks.

 Sir,  foreign  aggression  had  been  for-
 ced  on  us  many  a  time.  1  starteq  with

 the  Jammu  and  Kashmir  Operations  of
 1947  till  the  3151.0  of  January,  1949.

 Then,  as  you  will  recall,
 there  were  troubles  about  our
 borders  many  aq  _  time,  ?  ज़ 111

 try  to  bring  back  to  your  memory  the
 aggression  in  the  Rann  of  Kutch.  Then
 there  was  the  Goa  Wrangle  of  the
 Year  1960.  Then  there  was  the  Chinese
 aggression  of  1962  and  then  there  was
 the  Indo-Pakistan  war  of  1965.  And
 then  you  have  the  triangular  turmoil
 किए  Bangla  Desh,  Pakistan  and
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 India  culminating  in  the  Indo-Pakistan
 war  of  1971.  How  certain  powers  us-
 ually  wanteq  to  make  pawns  of  the
 under-developed  and  developing  con.
 tries  can  very  well  be  understoog  by
 many  of  us.  But  these  did  happen.
 The  very  first  historical  mark  through
 which  stature  of  India  went  high,  I
 will  shortly  explain.  The  1971  Indo-
 Pak  War  started.  Yahya  Khan  and
 his  associates  on  the  other  side  were

 threatening  us  in  no  uncertain  terms.
 We  did  not  inflict  war  on  them  from
 our  side.  It  was  their  own  wrong
 choice  to  agress  into  our  house.  Pakis-

 tan  kept  on  threatening  us  menaCingly,
 Not  only  that.  Some  other  powers
 also  came  in  to  join  hey  at  it.  Some.
 one  has  already  metioned  about  the
 coming  in  of  the  Seventh  Fleet  of  the
 USA  in  the  Bay  of  Bengal.  They  were

 supposed  to  have  told  the  Pakistani  re-

 gime  that  they  were  coming,  with  all

 the  force,  The  Voice  of  America  and  se

 many  other  papers  spoke  about  this  im
 no  uncertain  terms.  China  for  that
 matter  also  started  sending  messages
 to  say  that  Pakistan  should  keep  on
 fighting,  and  that  all  arms  would  be
 sent  to  them.  This  was  the  situation
 that  ।  ar  just  recapitulating.  Friend-

 ships  can  change.  That  is  one  thing.
 But  China  backed  up  Yahya  Khan’s

 regime  then  and  tolqg  him  that  he
 should  continue  the  war  and  would

 find  all  types  of  armaments  sent  -

 him.  India  fought  alone:  we  were
 all  by  ourselves  to  fight  these  battles.
 The  idea  of  the  two  big  powers  then
 was  this:  They  were  trying  to  frigh-
 ten  the  then  Prime  Minister.—Shri-
 mati  Indira  Gandhi,—a  woman.  They
 thought  that  they  coulq  frighten  her
 to  submission  easily.  They  thought
 that  possibly  with  such  brow-beating
 She  will  say:  “All-right”,  and  with
 that  coaxing,  and  that  type  of  fright-
 ening  attitude  she  perhaps  would  ae

 cept  to  go  to  the  Security  Council  or
 the  UNO  and  say,  well,  we  are  bre-
 thers,  let  us  make  it  up:  and  so  on  ana
 so  forth.  But  the  point  to  note  is  this
 that  she  did  not  get  frightened.  She
 was  not  at  all  frightened.  She  wae
 made  of  a  tough  metal,  she  kept  clam,
 steady  and  went.  on  unshaken  with  the
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 task  thdt  was  to  be  Handled  by  her
 as  Prime  Minister,  ang  the  result  was

 somewhat  sensational;—sensational
 from  historical  point  of  view.  She  hag
 to  8e  very  reselient  to  all  types  of
 talks,  because  all  types  of  frightening
 stories  were  built.  She  had  to  remain
 calm  and  quiet,  strategically  and  tae-
 cally  balanced.  She  had  to  handle  the
 war  situation  in  a  determined  and  ad-
 roit  manner,  Ultimately  what  happen-
 ed?  The  result  was  that  the
 armed  forces  of  Pakistan  were  de-
 feated  in  detail.  Our  forces  under  the

 aegis  of  our  Prime  Minister  at  that
 time  fought  all  battles  successfully,

 winning  a  resounding  victory  and

 Pakistan  was  broken  into  two.  Geéne-
 ral  Yahya  Khan  was  previously  re-

 ferring  to  the  old  glorious  names  like
 Mahmud.  Gazni,  Timur  and  Chenghiz
 Khan,  म  5210 :

 मिस्मार  करं  देंगे,  कर  दगे  |
 But  no.  It  happened  the  other  way.
 In  other  words.  Gen.  Niazi  had  to
 put  his  arms  down—

 हथियारं-बंर-जमीन

 which  incidentally  reminds  me  of

 something  else  historically.  ।  will  re-
 call  this  incident  for  your  information
 about  Chandragupta  Maurya  who  2300
 years  back  went  all  the  way  to  demo-
 lish  the  great  émpire  of  Alexander  the
 Great.  He  had  to  give  a  big  battle  at
 Madain  (Ctesiphon),  27  Km.  south-east
 of  Bagdad.  I  had  the  opportunity  to
 visit  that  place  some  years  ago.  He
 fought  this  great  battle  against  famous
 General  Nicator  Salucas,  successor  of
 Alexander  the  Great.  A  pitched  bat-
 4e  took  place  and  Gen.  Salucas  was

 defeated;  his  forces  were  destroyed.

 Chandragupta  Maurya  told  him  at  that
 time:  ‘Put  your  weapotis  down’,  Here
 also  a  similar  thing  took  place  in  the
 case  of  ee.  Niazi.  The  above  mi.
 rical  fact  has  also  been  recorded  by  a
 famous  Persian  poet  xaझ  The
 hon’ble  Speaker  had  asked  yesterday
 if  there  were  any  Persian  couplets,  to

 quote.  And,  here  is  006,  showing  the
 destruction  of  MADAIN:

 re  9,  1901  (SAKA)  Address  (M)  194

 श्रावण कि  मदायन  बूँदे

 बैतुलशफ्रैंदं रा  रा

 कर  दे  जल  भ्रफ़रगरं

 खुरशीद  रड़ाा  री  ।

 बूँद  जि  तन  मामून

 असकंदरो  ख़ाका  रा।

 इमरुल बयी  विगर

 ई  बुंगाए  वींरा  रा  ।

 Mr.  Chairman,  Sir,  India  for  the  first

 time,  after  a  long  lapse  of  time,  stood
 on  its  Own  two  strong  legs  under  the

 aegis  Of  the  Prime  Minister  Shrimati
 Indira  Gandhi.  We  showed  our  met-
 tle  in  a  cumulative  fashion  correctly
 to  पिह  world  at  large.  Not  only  that.
 Another  historical  landmark  must  be

 kept  in  view  revealing  the  magnani-
 mity  part  of  Mrs,  Gandhi,  the  winner
 of  the  1971  Indo-Pak  War.  She  knew
 that  the  enemy  had  been  beaten  in
 detail.  Gen.  Yahya  Khan  also  knew
 that  he  had  been  beaten  in  detail.  Yet

 with  a  large  and  magnanimous  mind,
 she  decided  wnhilaterally  and  declared
 to  bring  cedse-fire  within  48  hours
 from  India’s  side.  She  declared  that
 the  very  next  day  of  victory  at  8.00

 8.  The  person  who  used  to  say  that

 he  would  fight  for  a  thousand  years
 also  declared  within  half-an-hour

 cease-fire  from  Pakistan  side.  For

 the  first  time,  in  the  history  of  the

 world,  every  bit  and  every  inch  of

 the  ground  taken  possession  of  was

 returned  with  honour  to  the  vanquish-

 ed  country.  For  the  first  time  in

 te  history  of  the  world,  no  repara-

 tions  mee  taken  by  the  victor.  Just

 také,  as  an  éxarnple,  the  case.  of

 Gérmitiy.  From  the  cease  fire  time

 Keeps  on  paying  indemnity  t  NATO

 forces  or  Others  x6  sti)  are  of

 सटी  aoi  2aee  dre  also  some  other
 countries  xe  are  still  holding  on

 स  oटा  pedplé’s  land  and  soil  and
 are  not  parting  with  it.  It  was
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 Shrimati  Indira.  Gandhi,  who  set  a
 fine  pace  of  uitimate  good  will  and

 friendship  or  call’  ४  है 16 0: 8  you  like
 and  behaved  so  well  with  the  fallen

 enemy.  Our  great  traditions  of

 India,  our  civilization  and  our  cul-
 ture  were  pragmatically  applied.
 This  was  one  point  which  I  wanted

 to  bring  to  the  notice  of  the  hon.
 Members.  With  that,  India’s  stature

 went  high,  Unless  you  have  some
 kind  of  actual  power  and  potential
 power,  no  one  cares  a  fig  for  you.
 Here  was  the  first  moment  when

 India  started  feeling  that  we  are  On

 एप  ?आ,  9e  are  not  anybody’s  toois,
 not  under  anybody’s  bonds,  we  are

 independent  India  worth  something
 great.

 Not  only  that,  then  we  had  the
 nuclear  explosion  at  Pokhran.  There

 was,  of  course,  some  furore  all  round;
 but  the  main  point  was  that  it  was

 accepted  by  all  that  how  good  the
 technocrats  and  scientists  of  India

 were;  without  much  help  from  out-
 side  they  piaced  India  among  the
 first  six  nations  of  the  world  in  pro-
 gress  in  respect  of  technology
 and  potential  power.  These  are  the

 things  which  I  thought,  I  would  men-
 tion  as  a  little  background.

 Then,  I  come  to  the  economic
 field,  ।  had  myself  had  the  opportu-
 nity  of  producing  grain  for  the  Cen-
 ta  pool  in  the  capacity  of  Minister
 for  Food  and  Agriculture  in  Panjab.
 And  I  know  the  position.  ।  heard
 Shri  Charan  Singh  giving  certain
 statistics.  I  would  like  to  point  out
 that  there  are  other  people  who  have
 also  some  statistics.  We  used  to
 worry  about  PL  480  when  they  used
 to  give  us  some  kind  of  an  awful
 wheat  and  also  wanted  us  to  put  our
 signatures  on  the  “dotted  linesਂ  in
 return.  2e  were  trying  to  dictate
 their  own  terms  to  us.  But  during
 the  eleven  years  of  Prime-minister-
 ship.  of  लिंक 811.  rea  oea,  our
 stocks  [et  high.  I.remember.  at

 One  time  when we  used to  put  six
 and  a  half  1  tonnes  of  wheat  into

 JANUARY  29,  1980  Address  (M)  196

 the  Central.  pool.  Then  in  a  couple
 of  years  we  went  upto  20  lakh  tonnes

 and  then  25  lakh  tonnes.  I  want  to

 remind  Shri  Charan  Singh  who  was
 at  that  time  the  Chief  Minister  of
 U.P.  that  he  had  in  his  own  State  a
 deficit  of  27  lakh  toones  of  grain,
 That  is  just  one  small  example  to

 show  as  to  how  we  kept  coming  up

 economically,  potentially  and  from

 every  point  of  view  under  an  able

 and  big  leader,  Mrs.  Indira  Gandhi.
 Such  things  historically  cannot  be

 forgotten.  ५

 Then,  ।  wouid  like  to  come  to  the
 industrial  output.  I  come  from  a

 Place  where  We  have  also  certain  in-

 dustries,  most  of  these  in  smal]  scale

 and  possibly  some  in  mini  size  and

 so  so.  Industrialiy,  we  had  started

 churning  out  sg  much  output  ail

 round  all  over  the  country  and  our

 goods  started  going  to  foreign  mar-~
 kets  right  upto  Canada  and  Alaska;
 it  may  be  hand  tools,  sweaters  or

 shoes  or  anything.  There  is  one

 Basti  Sheikhan,  in  my  own  place
 Juitlundur  where  we  had  started  ex-

 porting  goods  worth  about  five  and
 a  half  crores  of  rupees.  If  it  works

 this  way  then  you  know  what  hap-

 pens  economically.  Your  manutac-
 tured  stuff  goes  out  of  your  country
 and  money  and  other  credits  come

 in  and  circulate  round,  which  in  turn

 brings  up  the  living  standards  of  the
 masses.  That  is  how  America  and

 Europe  were  built  and  this  process
 was  going  oa  with  leaps  and  bounds
 forward  to  our  countries  advantage.
 You  may,  from  one  angle  or  the

 other,  minimize  this  statement.  But
 I  am  tooking  at  it  from  a  bigger  and
 factual  angle.  The  foreign  exchange
 was  built  up  in  its  tall  shape  and  our

 give-and-take  भक्त9180,  edonomi-
 cally  ४  heip  keep  the  price  level  in

 order  whilst  finding  our  way  on  to
 raise  our  living  standards.

 We  own  our  mistakes.  Yes;  certain
 mistakes  can  be  made.  ह 228 म  so  long
 ag  the  scales  outweigh  the  silly  siips,
 I  think,  one  has  to  accept  the  same

 to  keep  the  country’s  progress  going.
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 And  then,  as  chance,  would  have  it.

 suddenly  the  nation  was  taken  on  a

 vicissitudal  set  back.  The  wheel  turn-

 ed  the  other  way,  and  the  Janata

 Party  came  into  power,  I  do  not  want
 to  go  into  details  as  to  how  it  hap-
 pened,  Yes,  I  know  every  bit  of  ४.

 One  of  my  ex-Genera:  Secretaries,
 5e  of  the  Indian  National  Congress
 Mr.  Chandrajeet  Yadav  is  sitting
 here  who  then  asked  me  when  the

 election  results  came,  as  to  how  it

 all  happened,  I  gave  it  to  him  in

 writing  as  to  how  the  Congress  de-
 feat  occurred.  Anyway,  the  wheel  of

 destiny  had  turned,  And  this  is  what

 happened.  I  will  not  hesitate  to

 point  out  to  this  august  House  a  few

 things  that  came  to  my  notice  in  that

 context.  The  whee:  turned  with  S0
 much  of  gusto  and  with  50  many
 promises  from  the  side  of  Janata

 Party  leaders  that  all  seerned  so

 enticing.  And  nothing  seemed  wrong
 with  that  at  that  time.  But  the  Janata

 Party  had  hardly  _  started,  when

 things  started  going  away.  And  the

 first  thing  that  happened  was.  that
 their  team  work  would  just  not  click.

 In  fact,  one  top  leader  started  to  get
 at  the  throat  of  the  other.

 I  want  to  make  just  a  simple  com-

 parison.  You  want  to  pray  a  game
 of  football  or  hockey,  but  then  ४
 you  start  hitting  your  own  compa-
 nions,  the  goal  is  not  going  to  be
 scored  by  your  team.  Only  the  oppo-
 nents  would  score  the  goal,

 You  are  talking  about  administra-
 tion.  I  konw  what  happened  to  ad-
 ministration  during  these  2-1/2  years.
 The  team  mates  who  were  expected
 to  carry  out  this  task  concerning  66

 crores  of  people  had  reaily  not  time
 outside  their  own  quarrels  to  attend
 to  administration  in  reality.  (Inter-
 ruptions)

 They  were  not  children,  but  the
 Sagacity  needed  to  handle  vast  prob-
 lems  was  not  there.  The  thought  of
 having  to  dovetail  their  efforts  was
 not  there.  7e  result  was  that  they
 did  everything  wrong  for  India,  and
 India  cannot  excuse  them  for  that,
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 Facts  have  to  be  mentioned;  I
 have  got  the  highest  regard  for  many
 of  the  friends  there.  Atal  Ji  and

 others  were  there.  ।  have  the  highest
 regards  for  them;  but  it  is  8  question
 of  playing  with  the  destiny  of  the

 people  of  our  country.

 I  will  tell  you  something  personal,
 I  have  no  right  to  be  standing .  are
 you  here  ladies  and  gentlemen,  I

 should  have  been  a  dead  body  प ' ए! 6

 presence  of  others—18  counted  times.

 When  I  used  to  fight  from  the  burn-

 ing  tanks,  it  was  the  image  of  Bharat
 Varsha  which  made  me  keep  on  fight-
 ing  and  thinking  that  I  should  con-
 tinue  to  fight.  This  is  my  perspec-
 tive.  How  can  then  we  afford  to  let
 India  down,  S  1.0 810.0  not  going
 to  excuse  anybody  who  does  it,  And,
 my  party  is  not  going  to  excuse  such
 a  group  of  them.

 May  I  give  some  examples  of  mis-

 handling  of  our  affairs.

 Kindly  bear  up  with  me  now  be

 cause  previously  we  had  wasted  80
 much  of  the  time  not  through  you
 Sir,  but  through  some  of  my  friends.
 I  first  bring  in  just  one  example.
 You  know  all  about  gold.  How  it
 vanished?  How  it  was  thrown  up  to

 disappear  amidst  the  four  winds,  17.7
 tonnes  of  the  gold  reserve  was  ४-

 posed  of  at  such  a  huge  loss.  I  do  not
 know  why  that  big  old  gentlemean
 घड  against  gold.  Sometimes  he
 would  bring  in  gold  control  and
 then  just  put  it  on  for  auction.  I
 could  not  understand  it.  Nobody
 understood  it.  I  have  done  my  %eo-
 noOmicg  also.  Others  have  done  it
 much  more  eminently,  better  than

 myself,  This  action  of  the  ex-Prime

 Minister  is  something  unheard  of.
 Gotd  reserve  is  one  of  your  national
 guarantees.  Every  nation  hag  1e
 Russia  has  ह.  England  has  it,
 America  has  it.  This  is  the  aa-
 tee  for  give  and  take,  for  aids,  for

 running  your  business,  for  running
 all  types  of  give  and  take  trades.  And
 here  you  were  just  throwing  it  through
 the  auction  hammer  for  about  25.

 640  per  ten  grammes,  16  was  auc-
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 tioned  in  between  Rs.  600  and  ८४.

 700  per  ten  grammes  and  the  promises
 that  were  given  went  something  like

 this.  Let  it  go  into  the  masses  and
 it  will  become  very  cheap  to  buy.
 But  that  proved  wrong  within  a  pe-
 riod  of  three  months,  it  was  at

 Rs.  800,  Rs.  900,  Rs.  1000;  and

 then  it  went  up  and  up  till  it

 came  to  2४  1500;  and  lately,  about  a

 month  ago,  it  went  up  to  Rs.  2000.

 After  this  Government  quitted,  it  star-

 ted  to  slide  down  in  price.  Economi-

 cally,  one  could  say  more  on  this,  but

 ।  xi  not  take  up  your  time  because

 time  is  not  there.  But  I  have  some-

 thing  more  to  say,  if  you  very  kindly

 bear  up  With  me  for  another  minute

 0  80

 Much  has  been  said  about  law  and
 order  and  the  ruie  of  law.  But  what
 I  want  to  bring  to  your  notice  is  that

 there  had  occurred  so  much  of  carnage
 and  blood  shed  during  24  years

 of  the  Janata  Party  rule.  According  to

 statistics,  ag  Chairman,  Statistical

 Compilation  Committee,  :  would  be

 able  to  tell  any  of  my  friends,  if  you

 come  to  me,  as  to  exactly  how  many

 deaths  took  place  by  shooting  and

 by  communal  disturbances  and  by

 turmoil
 that  cause  to  be  all  over

 India  in  that  period.  To  quote  a  few

 cases  it  may  be  Aligarh,  it  may  be

 ऋa  म  aa3  be  Aurangabad;  it  may

 pe  Amritsar;  it  may  be  Belchi;  it  may

 be  Jamshedpur;  it  may  be  so  many
 other  places.  All  that  happened,  but

 the  Janata  Party  was  only  staring

 dumb  at  it  as  if  nothing  was  happen-

 म  1  this  your  creation  or  some-
 body..  eees  creation  is  not  my  worry.

 34  the  fact.  remains  that  even  dur-
 ing  the  Englishmen’s  regime,  all  the

 aeea-  know  they  used  to  bring

 two,  communities  against  each  other—

 they.  had  some  idea  or  controlling

 disturbances.  Here  there  was  no
 controL  ?  2a3  be  Pant  Nagar;  it

 may.  be  any,  other  place  for  that  mat-
 ter.  Here  you  (Janata  2ai)  failed
 miserably,  1a  sorry.to  say.  this.
 16  us  not  शिक 78  let  repeat.  such  a

 thing  again.  If  you  have  to  stamp
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 somebody  down,  stamp  it  with  all
 your  emphasis  and  strengthen  quick
 enough,  so  that  others  live  happily.

 About  our  foreign  policy,  I  have  to

 Say  something  about  which  Janata
 Government  missed  very  badly;  and
 on  that,  I  want  to  bring  to  your
 kind  notice  that  in  collusion  with

 China,  Pakistan  put  up  Damocles’
 Sword  on  our  head,  India’s  head,
 that  is,  Karakuram  Road.  They  put
 it  up  there  starting  from  Havelian,
 Thakot,  Jalkot-Chilas  Gilgit-Baltit-

 Pasu-Misgar-Khunjarab  Pass  and  so
 over  /०  Kashgar  right  into  Sinkiang
 Province  of  China,  ।  know  to  what
 limit  its  clause  classification  ig  70,
 30  9  and  so  on.  1  also  understand
 what  military  signifiance  this  rather
 strategic  roag  holds.  Unfortunately,
 such  a  serious.  Thing  had  happened
 and  the  Janata  Party  did  not  move
 €ven  qa  finger  or  make  a  protest  on
 it.  They  did  not  care  about  it.  I  was

 surprised  in  my  mind.  If  you  do  not
 know  these  things,  for  God’s  sake
 ask  somebody  who  could  help  you.
 It  is  qa  vast  country  where  there  15  no
 shortage  of  knowledgeable  persons.
 This  is  something  for  which  I  cannot
 excuse  the  defaulters  becauge  we
 have  to  guard  our  national  integrity
 very  carefully.  I  know  General
 Zia  ul  Haque  ४  possibly  making  a
 mistake  and  our  Prime  Minister  in

 very  correct  words  has  given  our

 policy  of  non-alignment.  We  are  go-
 ing  to  stand  on  our  own  feet  and  we
 are  friends  to  all.  If  somebody  fights
 against  us  or  ४  trying  to  give  us  some
 king  of  trouble.  he  will  be  treated
 as  an  enemy.  Otherwise,  we  have
 not  got  anything  against  anybody.
 Zia  ul  Haque  wes  in  my  corps,  in  my
 own  tank  corps,  then  a  junior  officer,
 working.  sometimes  under  my.  aegis.

 I  want  to  pass  these  words  on  to  him.
 “For  God’s  sake,  do  not  indulge  in

 something  nasty,  because  whosoever
 in  the  world  has  been  getting  foreign
 aid.  of  armament  has  destroyed  him-
 Seਂ  It.may  be  2oree.  1  may  be  2a-

 puchea,  Vietnam,  Congo,  Katanga,
 Uganda,  mee  1a  and  now

 Afghanistan.
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 ‘For  Gods  sake,  Zia,  do  not  indulge
 in  this  wrong  reverse  type  of  race,

 otherwise  you  will  smoother  your-

 self  and  not  us.  We  our  friend.  We

 are  not  out  to  attack,  My  Prime

 Minister  hag  g  big  mind.  She  gave
 everything  that  you  asked  for—I
 mean  you  predecessor.  Think  about

 mean  your  predecessor.  Think  about

 that  we  will  help  you.  Why  not?

 This  sub-continent  has  to  live  by  it-

 self,  We  are  both  a  prime  force  and

 we  should  be  friendly.  Therefore,

 We  Will  help  you  in  al]  matters.”

 Sir,  :  a  a  trained  up  man  ang  ।

 have  to  take  notice  of  your  bell,  ।

 must,  thetefore  stop.  I  have  a  few

 things  to  say,  but  now  ?  _  cannot

 A  gracious  kindness  on  your  part  to

 let  me  speak  ang  indulge  in  this.

 15.57  hrs.

 ANNOUNCEMENT  RE.  SUSPENSION

 OF  LUNCH

 MR.  CHAIRMAN:  Before  I  call

 upon  the  next  speaker,  ।  have  to
 announce  that  the  Business  Advisory
 Committee  at  its  sitting  held  today
 have  recommended  that  the  lunch-
 hour  might  be  dispensed  with  till  the

 20d  February,  1980.  I  hope  the  House
 agrees  with  it.

 Accordingly  there  will  be  no  lunch
 break  from  tomorrow  the  30th

 January,  2080.

 Shri  N.  C.  Prashar.  We  are  sitting
 upto  4  8r.  You  have  only  seven
 minutes.

 ल. -  क

 15.58  brs.

 MOTION  OF  THANKS  ON  THE

 PRESIDENT’S  ADDRESS—Contd.

 प्रोਂ  नारायण  चन्द  पाराशर  (हमीरपूर)
 :

 माਂ नीय.  सभापति  जी,  मैं  राष्ट्रपति  के  अभिभाषण

 पर  प्ाये  धन्यवाद के  प्रस्ताव का  समर्थन  करने  के

 लिए  खड़ा  हुआ  हैं  ।  यह  हमारे  लिए  सौभाग्य  की  बात  है
 कि  सातवीं  संसदे  का  उद्घाटन  राष्ट्रपति  जी  ने  नेताजी

 कु  म  सव  ए  क  अग  अर यह  एक ए  अदा

 करने जा  रही  है  ।
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 नू्रम््
 बैठते  नहीं  थे  दोनों  को  प्र पोजीशन

 के  बैंचों  पर  उस  ने  ला  कर  एक
 सथ

 इकट्  बिठा
 दिया  है  झर  अब  दोनों  झा राम  से  बैठेंगे  पांच  साल
 तक  ।  मेरा  विश्वास हैं  कि  अब  तो  उन्होंने सबक
 सिख  लिया  होगा  और  उनको  पता  लग  गय।  होगा
 कि  उन  लोगों  ने  भ्र सली  गलती  क्या  की  है  ।
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 देश के  कुछ  ऐसे  इलाके  हैं  जो  सामानों  पर  स्थित

 हैं,  बोडर  स्टेट्स  हैं  पौर  कुछ  हिल  एरियाज  हैं  भ्र
 उन  के  लिए  हमें  प्लान का  क्राइटीरिया  डिफेन्ट
 रखना  होगा  |  नगर  हम  1  रेलवे  लाइन  प्लेंज  में  पंजाब
 में  डालना  चाहते  हैं  तो  हो  सकता  है  कि  उस  पर  तीन
 या  चार  लाख  रूपया  खर्च  हो  लेकिन  हिमाचल  में  या

 जम्मू  काश्मीर में  उस  पर  35-40 लाख रुपया लाख  रुपया

 MR.  CHAIRMAN:  You  conclude

 today  because  the  Prime  Minister

 will  reply  tomorrow,

 SHRI  o.  2.  BANATWALLA

 (Pomani):  But,  Sir,  there  are  seve-

 ral  others  who  have  not  spoken.  The

 Muslim  League  is  totally  shut  out

 of  the  discussion.

 MR.  CHAIRMAN:  What  can  I  do?

 SHRI  6.  2ए.  BANATWALLA:
 That  is  not  fair.

 प्रो०  नारायण  चन्द  पाराशर  :

 भी  डिफ्रेंट हो । भ्र्रैल हो  ।  मप्रेल  1975  में  विज्ञान भवन  में
 आल  इंडिया  हिल  पीपल्ज  वेलफेयर  एसोसिएशन
 की  तरफ

 से  एक  सैमीनार  का
 अ...  किया  गया

 रिसोसिस  उपलब्ध  किए
 जाने  चाहिये  प्रदेशों  के  उन

 हिस्सों  के  लिए  जो  पहाड़ी  हैं  ताकि  बहा  पर  लोगों
 त

 किया  क्योंकि  उनका  एप्रोच  यहीं  रहा कि  कांग्रेस

 द्वारा  जितने  भी  विकास के  काम
 उन  को  खत्म  किया  जाए  |  स्वर्गीय  ललित  नारायण
 मिश्र  ने  22  दिसम्बर  1974  को  हिमाचल  प्रदेश
 में  पहली बड़ी  रेलवे  लाइन  का  उद्घाटन कियां.  .  ,  -
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 16,00  hrs.

 MR.  CHAIRMAN:  1८  has  been

 announceg  that  the  House  wil]  con-

 clude  ४  4  p.m.  to  enable  Members  to

 witness  the  Beating  of  the  Retreat,

 So,  you  please  conclude.

 PROF,  NARAIN  CHAND  PARA-

 SHAR:  Please  give  me  five  minutes
 at  least.

 MR.  CHAIRMAN:  No,  how  can  I?

 कल  प्रधान  मंत्री  जवाब  देंगी,  इसलिये  झ्रापकों
 आज  ही  अपना  भाषण  खत्म  करना  है  ।

 प्रो०  नारायण  चन्द्र  पाराशर  :  मैं  कह  रहा  था
 कि  उस  रेलवे  लाइन  का  उद्घाटन  हुआ,  उसके  लिये
 राज्य  सरकार  ने  जमीन  दी,  लेकिन  उस  लाइन  को
 पूरा  नहीं  किया...  जा  सकता  क्योंकि.  सरकार

 नें  यह  कहा  कि  कांग्रेस  सरकार  में  यह  काम  शुरू
 हुआ  था  कौर  उसकी  कोई  रूप  रेखा  नहीं  है
 इसलिए  इस  WA  को  पुरा  नहीं  किया  गया  |  प्रभी  हाल
 ही  में  श्रीमती  इंदिरा  गांधी  जी  ने  हिमांचल  में  यह
 घोषणा  की  थी  कि  उस  लाइन  को  पूरा  किया  जायेगा,
 इसलिये मैँ  चाहता  हूं  कि  इस  लाइन  को  बनाया जाए।

 इसी  प्रकार डा०  शंकर  दयाल  शर्मा ने  19

 दिसम्बर,  1976  को  यह  घोषणा  की  थी  कि

 हिमाचल  के  लिये  पी०  ऐंड  टी०  सकील  होगा  कौर  उस

 दिशा  में  काम  भी  शुरु  ह्री  था  ।  मैं  चाहूंगा  कि

 उसको  भी  अब  पूरा  किया  जाय  ।

 |  और  प्रदेशों  में  जो  भावना  हैं  कि  हमारे
 साथ  न्याय  नहीं  किया  गया  था  जो  विकास  के
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 बन्द  हो  गये  थे  उनको  शुरू  किया  जायेगा  site
 eee  oti  इ  न  किया ५

 BUSINESS  ADVISORY  COMMITTEE
 First  REPORT.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  IN  THE  DEPARTMENT  OF
 PARLIAMENTARY  AFFAIRS,  (SHRI
 ?.  VENKATASUBBAIAH):  I  beg  to
 present  the  First  Report  of  the  Busi-

 ness  Advisory  Committee.

 MR.  CHAIRMAN:  1  propose  ७
 adjourn  the  House  now  to  enable
 Members  to  witness  the  Beating  of
 the  Retreat,  Before  doing  so,  I  may
 remind  Members  that  tomorrow  at
 11  21.  two  minutes  silence  will  be

 observed  by  the  House  in  memory  of

 those  x0  gave  their  lives  म  the
 struggle  for  India’s  freedom.  7e

 Speake,  will  take  the  Chair  a  little
 before  11  am,  The  Members  may
 kindly  take  their  seats  in  the  House

 by  10.55  A.M,

 The  House  now  stands  adjourned
 to  meet  again  tomorrow  at  10.58  AM.
 16.03  hrs.

 The  Lok  Sabha  then  adjourned  till
 fifty-eight  minutes  past  Ten  of  the
 Clock  on  Wednesday  January  30,  1980/
 Maghq  10,  1901  (Saka).


